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1. Introduction:

The Hon'ble NGT vide order dated 16.01.2019 in O.A.No.606 of 2018 in the matter of
Compliance of Municipal Solid Waste Management Rules, 2016 passed various
directions to all the States.

Incompliance with the directions of the Hon’ble NGT order dt.29.04.2019, the State is

filing quarterly reports on the progress of implementation covering thematic areas as
directed vide order dt.12.09.2020.

The latest compliance status for the quarter January, 2021 to March,2021 is as follows:

2. Status of compliance of Solid Waste Management Rules, 2016 including Legacy
Waste (Jan 21 to Mar 21):

2.1 Details of Solid Waste Management in State:

S.NO ITEM COMPLIANCE
1 142 (2 ULBs-Nakrekal and
Numbers of ULBs Kothur are newly formed)
2 Over all waste management status in
State/UTs
a Quantity of MSW generated (TPD) 10394
b Quantity of MSW Collected (TPD) 10188
o Quantity of MSW segregated & |39 % (4053 TPD) of waste
transported (TPD) generated is segregated at
source and transported.
d Quantity of MSW processed (TPD) 8080
e Quantity of MSW disposed in secured | 984
land fill site (TPD)
f Gap in Solid waste Management (TPD) | 1330
[2(a)-2(d)-2( e) ]
g Solid waste Management Plan Submitted
3 Waste Collection
a ULBs in which waste door-to-door | 142
collection is implemented (Nos.)
b ULBs in which segregation of waste is | 142.
implemented (Nos.) 39 % of waste generated is
segregated at source.
c ULBs in which Transportation of
segregation of waste is implemented | 142
(Nos.)
4 Waste Processing
a Material Recovery facilites
(i) | Total Capacity (TPD) 2214
(i) | Number 279
(iii) | Number of ULBs Covered 142
b Recycling
(i) | Total Capacity (TPD) 600.2
(i) | Number 2
(iii) | Number of ULBs Covered 2
c Composting
(i) | Total Capacity (TPD) 4744




(i) | Number 141
(iii) | Number of ULBs Covered 141
d Biomethanation
() | Total Capacity (TPD) 21
(i) | Number 7
(iiiy | Number of ULBs Covered 5
e RDF
() | Total Capacity (TPD) 2400
(ii) | Number 1
(iii) | Number of ULBs Covered 1
f Waste to Energy Plants
() | Total Capacity (TPD) 78.4 MW. However, only one
WILE plant of capacity 19.8 MW
at Jawaharnagar is under
operation and utilizing 1500
TPD of RDF.
(i) | Number 6
(iii) | Number of ULBs Covered 6
5 Waste Disposal
a Landfill
() | Total Capacity (TPD) 984
(ii) | Number
(iii) | Number of ULBs Covered
6 Legacy Waste Management
a Number of Dumpsites (No) 124
b Quantity of Waste dumped at dumpsites | Jawaharnagar (GHMC)- 12
(Tons) million tons
Other ULBs (123 Dumpsites) -
71,16,306 tons
c Number of Dumpsites Cleared(No) Nil
d Number of Dumpsites in which | ¢ Scientific capping takenup
biomining has commenced (No) for Jawaharnagar site after
maximum recovery. 95%
work completed.
e 52 ULBs commenced
biomining.
e Time frame for clearing all Dumpsites e 67 ULBs are grouped into 5
clusters for allotting the
Biomining work on PPP
basis.
e Tenders for tenders for 4
ULBs under process
independently.
7 Other Information
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a Information regarding development of |a) Three major cities selected
model Towns/cities/Villages for Model Cities:
1.Greater Hyderabad
Municipal Corporation
2.Greater Warangal
Municipal Corporation
3. Karimnagar Municipal
Corporation
b) Three major towns selected
for Model Towns:
1.Siddipet Municipality
2.Sircilla Municipality
3. Boduppal Municipality
c) 96 villages @ three villages
each in 32 Districts (except
Hyderabad District) have been
identified.
b Creation of Environmental Cell Yes
c Standardization of rates for procurement
of services/equipment(to do away with Yes
the tendering process)required for solid
waste Management
Improvements Since Last Hearing
SI.No Iltem Present Status
1 Door-to-Door Collection (%) 98%
2 Source segregation of waste (%) 39%
Waste processing (TPD) 8080
Dumpsites capped(No) After the maximum extent of bio-
mining, scientific capping of
Jawaharnagar dumpsite with a
cost of Rs.144 Crores is under
active progress. 95% of the work
completed.
3 Dumpsites Bio-remediated(No) e Scientific capping takenup for

Jawaharnagar site after
maximum recovery. 95% work

completed.
e 52 ULBs commenced
biomining.
Door-to-Door Collection and Source Segregation:
Particulars Corporations | Municipalities Total
No. of ULBs 13 142
Door to Door Collection
ULBs achieved 98 13 140 (Excluding newly
to 100 % collection formed Kothur & Nakrekal)
Source Segregation
No ULBs 1 10
achieved 100 %
No ULBs 1 13
achieved 75% to




Particulars Corporations | Municipalities Total
99%
No of ULBs
achieved 50% to 4 24 28
74%
No of ULBs
achieved less than 7 84 91
50%

2.2 Current status, desirable level of compliance and proposals for attending the

gaps:
ltem Current Status Desirable Gap between Proposals for
level of current attending the
Compliance | statues and gaps with time
in terms of | desired levels lines
statutes
|dentification | 142 ULBs To be Completed Completed
of  suitable | identified suitable | completed by
sites for | sites. 31.10.2019
setting  up| Al the 12770
solid waste | Gram Panchayats
processing have identified
facilities lands.
Ensure door | ¢98% in ULBs 100 % door to 2% Kothur &
to door | ¢100 % Door to door Nakrekal are
collection of | door collection | collection by newly formed
segregated achieved in all| 31.10.2019 ULBs. 100% shall
waste and its | GPs. be achieved by
transportation 31.05.2021.
in  covered
vehicles to
processing or
disposal
facilities.
Enforcing ¢39% of source 100% of 61% of source | Waste
waste segregation is source segregation in | Generators are
generators to | achieved. segregation ULBs. properly
practice 100 % source educated to
segregation segregation practice the
of bio | achieved in all segregation of
degradable, the GPs. waste by
recyclable, conducting
combustible, various
sanitary awareness
waste program. The
domestic program is
hazardous conducted  with
and inert Street vendors,
solid wastes SLFs, SHGs for
at source, single use plastic

ban, ODF, Home
composting etc.




Item Current Status Desirable Gap between Proposals for
level of current attending the
Compliance | statues and gaps with time
in terms of | desired levels lines
statutes
Setting up of | 16 ULBs that are | As per SWM Secured All 141 ULBs
solid waste | close to | Rules, 2016, | landfills have | (except Nakrekal)
processing Hyderabad, send| processing | to be provided |are doing
facility —and | the waste to MSW | facilities and | by 139 ULBs. | composting of the
sanitary processing facility | landfill have | Regional level | Wet waste.
landfill at Jawaharnagar. to be Sanitary DRCCs are
facilities One waste to| providedby- | |andfill facility | available in all
energy plant of 14 ULBs needs to be | 141 ULBs
19.8 MW  of | whichhave | getyp in | (except Nakrekal)
capacity at| morethan | Telangana. for  processing
Jawaharnar is in 100000 dry waste.
operation. population by MSW
5 ULBs-Suryapet, 31.03.2018 Processing
Medchal, an-d. Plants:
Jawaharnagar, ;%]?JIEEE 2 agencies
Kompally and | have shortlisted to
Dammaiguda have | th provide MSW
scientific facility for ?%SOOO%H processing
processing wet & lation b facilities in 52
dry waste. o N onie ULBs in 4
Another 5 ULBs o clusters.
Vikarabad, 78 ULBs are
Warangal grouped into 5
Corporation, clusters and
Narsampet, technical
Parakala and evaluation is
Wardannapet are under progress to
floating tenders select the
separately. agencies on
o ) PPP.
\é’\éolrjkfgsmltlated in 5 ULRS &is
' floating the
Total -279 DRCCs e
established in 141 PESRE
ULBs (140 ULBs - 2 new ULBs
194 Nos and (Kothur &
GHMC- 85 Nakiewsl] A
DRCCs). initiating the
Sanitary  landfil process.
with designed Waste to Energy
capacity of approx. Plants:
13,09,870 MT is One new Waste
under  operation to energy plant of
which is already capacity 14.5
filled with MW is proposed
12,57,463 MT at Dundigal for
inerts as on March utilizing RDF
31, 2021. from GHMC area.
Bio- There is no legacy To be - 95% Capping
remediation | waste in 16 ULBs | completed by works after
or capping of | — that are close to | 31.03.2021. maximum extent
old and | Hyderabad, as the of recovery is
abandoned waste in these completed at
dump sites. ULBs is regularly Jawaharnagar




Item Current Status Desirable Gap between Proposals for
' level of current attending the
Compliance | statues and gaps with time
in terms of | desired levels lines
statutes
processed. dumpsite.
legacy ~dump is commenced
located in 123 biomining.
ULBs.
12 Million Tons of 67 ULBs are
Legacy waste is grouped into 5
dumped in clust(_ers for
Jawaharnagar allotting the
which is being Biomining .work
taken for capping. on PPP basis.
— dum Tenders for
gacy np tenders for 4
treatment (Bio- ULBs i@t
mining) in 52 ULBs process
has commenced. independently.
Ensure Action Plan has | As per SWM |In rest of the |65 ULBs (with
separate been prepared by | Rules Municipalities | significant C&D
storage, the ULBs for C&D | Ensuring the estimated | waste
collection and | waste separate quantity of | generation) are
transportation | management. storage, C&D waste is | grouped into 6
of collection and | less. It is | Clusters and
construction | Separate site for | transportation | submitted that | Tender has been
and storing C&D waste | of out of 139 | published on 11-
demolition is earmarked by all | construction | ULBs in the | February-2021
wastes. 139 ULBs | and State, 127 | for ‘Setting-Up &
(excluding demolition ULBs have | Operate Facility
Kothur&Nakrekal). | wastes by | population less | for Collection,
About  13,18,405 | 08.04.2018. |than 1,00,000 | Transportation,
MT of C&D waste and on an|Processing and
was collected so far average Management of
ang stocked generate 2TPD | Construction &
designated — 3 TPD C&D | pemolition (C&D)
i?gf;logsmilln ’??Mtc(;, waste. waste on DBFOT
M basis for cluster
arch, 2021.
of ULBs. The last
About 95,041 MT of dats for tendar
gcﬁ(lgcte q Wa;s;g suRmission was
transported and 1o™ April 2021,
49,843 MT has

been recycled in the
quarter ending with
March 2021.

One C&D recycling
plant with 500 TPD
capacity at
Jeedimetla is under
operation. Another
C&D facilty is
under trail runs at
Fathullaguda  with
capacity 500 TPD.
TSPCB issued CFE
to the facility.
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3. Status Report on Compliance to Plastic Waste Rules, 2016 (as amended in 2018).

» The State issued G.0.Ms.No.79, dated 30.12.2016 regarding complete ban of

manufacture, stocking, sale and use of carry bags of less than 50 microns thickness
and imposing penalties for non-compliance of the Rules.

» The total estimated plastic waste generated in the State of Telangana is 501.41 TPD in
the year 2019-20 as per the annual reports furnished to CPCB.

> The Integrated MSW processing facility at Jawaharnagar has recycled about 339 MT
(3.76 TPD) of plastic waste during Jan 21 to Mar 21 for making recycled plastic bags.
Apart from the above, the GHMC has collected and channelized about 1157.4 MT
(12.9 TPD) of plastic waste to recyclers through DRCCs.

» The non-recyclable plastic received at the MSW facility at Jawaharnagar is going as
part of RDF. About 2400 TPD of RDF was produced during Jan 21 to Mar 21 is
disposed through the WIE plant at Jawaharnagar (1500 TPD) and remaining stocked
in the premises.

» TSPCB has issued registrations to 316 units (Plastic Carry Bag / Multilayer Pouch or
Sachet / Recycling units / Producers and Brand Owners).

> Strictly implementing the orders of the Hon’ble High Court banning illegal flexies in all
ULBs in the State.

> All the ULBs have identified and notified “Litter Free Zones” to ensure special focus on
littering / usage of plastic / flexes etc., in these identified zones.

> 3.1 Compliance on PWM rules, 2016:

RUIe.S Plastic Waste Management Rules
provis % & Status
. Provision
ion
Every local body shall be responsible 85 Dry Resource Collection Centres
for development and setting up of (DRCCs) established through two
infrastructure for segregation, agencies namely ITC-WOW, Godrej ,
collection, transportation, processing UNDP-HCCWBL in GHMC area.
and disposal of the plastic waste 140 ULBs are having 194 DRCCs &
either on its own or by engaging GHMC -85 (total 279 DRCCs). More
agencies or producers number of DRCCs will be established

6 (1) as and when sites were identified.
12538 GPs out of 12770 GPs (98 %)
have completed construction of
compost cum segregation shed and
remaining are in progress.

50 TPD capacity plastic recycling unit is

established at Integrated Solid Waste

Management Project, Jawaharnagar.
Ensuring segregation, collection, The non-recyclables are used as
storage, transportation, processing Refused Derived Fuels (RDF) in 19.8
and disposal of plastic waste. MW Waste to Energy plant.

6(2)a. High value recyclable plastic is
processed in the 50 TPD capacity
recycling plant established at
Jawaharnagar.

6(2)b. | Ensuring that no damage caused to Ensuring no damage to environment by
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the environment during this process.

doing the disposal of plastic as per the
activities mentioned above.

Ensuring that no open burning of plastic
waste take place by conducting various
IEC activities and penalizing the
violators.

GHMC registered 84 cases for using
plastic carry bags below 50 microns
thickness during this quarter (Jan'21 —
Mar21) and levied a penalty of
Rs.1,35,000/-.

6(2)c.

Ensuring channelization of recyclable
plastic waste fraction to recyclers

> By disposing the plastic waste through

DRCCs and also by processing plant
at Jawaharnagar ensuring the
channelization of recyclable plastic
waste fraction

6(2)d.

Ensuring processing and disposal on
non-recyclable fraction of plastic
waste in accordance with guidelines
issued the Central Pollution Control
Board

Non recyclable Plastic segregated at
DRCCs is send to cement units for co-
processing and also used as fuel in
Waste to Energy plant (19.8 MW) at
Jawaharnagar.

Another, WIE plant of capacity 14.5 MW
is proposed to be established at
Dundigal. TSPCB issued CFE to the
facility.

The remaining inerts produced in the
process are disposed in scientific
landfills.

6(2)(e)

Creating awareness among all
stakeholders about their
responsibilities

Regularly organizing workshops,
campaign and rallies against the use of
plastics and constantly creating
awareness among waste pickers
through the companies working in this
field under EPR/CSR. Information
Education and Behaviour Change
Communication (IEBCC) activities are
being conducted regularly.

6(2)(f)

Engaging civil societies or groups
working with the waste pickers

Supported around 5000 waste pickers
by allotting 2500 waste collection autos
(Swachh Auto Tippers).

Engaged local partner of UNDP to
setup a plastic recycling unit at
Khaithalapur.

6(2)(9)

Ensuring that open burning of the
plastic waste does not take place

Public awareness campaigns are
regularly conducted by GHMC in all 30
circles under “Saaf Hyderabad and
Shaandar Hyderabad” programme in
co-ordination with ASCI involving
Resident Welfare Associations,
Schools, Senior Citizens, NGOs

Keeping a strict monitoring on burning
of waste (which includes plastics) and
imposing penalties on defaulters.
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The local body for setting up of
system for plastic waste
management shall seek assistant of
6(3) producers and such system shall be
set up within one year from the date
of final publication of these rules in
the official gazette of India.

Involved the producers such as ITC and
Godrej in plastic waste management by
establishing DRCCs.

Engaged M/s. Amazon Transportation
Services Pvt. Ltd. under EPR for the
collection and recycling of packaging
waste  (cardboards and  plastic
packaging bags) from its customers.

The local body to frame bye-laws
incorporating the provisions of these
rules.

6(4)

GHMC prepared the draft Solid Waste
Management byelaws and submitted to
Govt. for approval.

16 State Level Advisory Committee

State Level Advisory Committee
constituted vide G.O. (Ms). No. 79
dated 31.12.2016 of EFS&T.

17(3) | Submission of Annual Report

» Annual report for the year 2019-2020

submitted on 28.07.2020.

3.2 The Hon’ble NGT in O.A.No.247 of 2017 in the matter of Plastic Waste
Management directed to furnish the status. The Action taken report for the Quarter

January, 2021 to March, 2021 is as follows:

S.No. Item Quantity

1. a | What is the quantity of plastic waste | 965 TPD
generated, (Annual Report form VI pt.2,6)

(TPD)

2. |a [ Number of registered plastic manufacturing | 246

units
b | Capacity of registered plastic manufacturing | 576 TPD
units (TPD)

3. |a | Total no. of ULBs 142
Percentage of ULBs which have set-up of | 99% (141 ULBs).
plastic waste management system as per
Rule 6(2)? (including collection, segregation,

Channelization & processing of plastic waste)

Percentage of ULBs having facilities for | 99% (141 ULBs).
Collection of Segregated waste

Percentage of ULBs having Material | 99% (141 ULBs with 279
Recovery facility DRCCs)

4, Total number of Gram Panchayat (GPs) 12,770
Percentage of GPs which have setup of | 98% (12538 GPs)
plastic waste management system as per
Rule7?

Percentage of GPs having facilities for | 98% (12538 GPs)
Collection of Segregated waste

Percentage of GPs having Material | 98% (12538 GPs)
Recovery facility

5. No. of registered Producers/brand owners/ | 316
importers as per Rules 9 & 13 of PWM
Rules?

Percentage of Producers/brand owners/ |4 Nos.
importers which have engaged with ULBs for
Percentage of ULBs which have set up |4 Nos.
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system for plastic waste management with
assistance of producers been set —up? Rule
(6(3))?

6 Number of registered plastic waste recyclers | 30
Capacity of recyclers (TPA) 136.08 TPD
7 Status of Utilization of plastic waste (Annual | 1154 tons through DRCCs+
Report form VI pt.4) 339 tons recycled at
Jawahar nagar + 802 TPD
(part of RDF)
Quantity of plastic Waste utilized in recycling | 1493 (1154 tons + 339 tons)
(TPD) utilised by recycling units.
Quantity of plastic waste utilized in recycling | 2 tons of plastic waste is
Road Construction used to make foot path tiles.
Quantity of waste Co-processed in Plastic | 1630 tons.
Waste in Cement kilns
Quantity of waste utilized in production of | 802 TPD
RDF
Quantity of plastic waste used in production | 42.7 TPD
of Waste to oil
Quantity of plastic waste used in other |-
purpose (please specify)
8. No. of Registered Compostable plastic unit One
Total Capacity of registered Compostable | 1500 TPA
plastic unit
9 No. of unregistered plastic manufacturing or | Nil
recycling units (Annual Report format pt.7)
10 Whether local bodies have framed bye-laws | No
[Rule 6(4)]?
11 Whether plastic carry bags & plastic sheet of | Completely banned plastic
thicknesss,<50 micron banned or not [Rule | carry bags & plastic sheet of
4(c)]? thicknesss,<60 micron in
the state.
12 Has complete ban on plastic carry bags been | plastic carry bags & plastic
imposed (Annual Report format pt.3) sheet of thicknesss<50
micron banned.
13 Status of action taken on non-compliance of | GHMC registered 84 cases
PWM Rules (Annual Report format pt.9) for using plastic carry bags
below 50 microns thickness
during this quarter (Jan'21 —
Mar21) and levied a
penalty of Rs.1,35,000/-.
14 Status of marking & labelling on plastic | Marking & labelling on
carrybags & multi layered packaging (Rule | plastic carry bags & multi
11) layered packaging being
enforced.
15 Whether State Level Advisory Committee is | Yes.
constituted or not? [Rule 16] If yes, details of | Ng meeting  conducted
number of meetings conducted in a year and during the quarter.
implementation of suggestions of committee
in the last two years.
16 Status of phasing out of manufacture and use | Directions issued to

of multi-layered plastic which is non-
recyclable or non-energy recoverable or with

manufacturers for phasing
out of manufacture and use
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no alternate use of plastic in two years time
[Rule 9-3]

of multi-layered plastic
which is non-recyclable or
non-energy recoverable or
with no alternate use of
plastic

17

NGT Directions (para 14 d) of 247/2017
order dated 06.12.2019

Has institutional mechanism as per para 14 d
been established (Y/N)

Yes

Confirmation that no, unregistered plastic
manufacturing/recycling unit is operated in
the State/UT (Y/N)

Yes

Conformation that no plastic carry bags/films
<50 microns thickness is manufactured,
stocked, sold and used in cities/towns of
State/UT (Y/N)

Yes

Confirmation that thermocol/polystyrene cups,
plates, etc are not used extensively and are
not haphazardly littered (Y/N)

Yes

Confirmation that has Special Environmental
Squad been set up for enforcement to
oversee and ensure that no litter of plastic
waste takes place at historical, religious,
public places.

Special Environmental
Squad been set up for
enforcement to oversee and
ensure that no litter of
plastic waste takes place at
historical, religious, public
places in each ULBs and
penalties are being levied
on defaulters.

Confirmation that no dumping of plastic waste
on drains river bank and on burning of
plastics in open take place in State/UT (Y/N)

Yes. However, stray
incidents of open burning
are taking place and the
ULBs are taking measures
to control and levying
penalties on defaulters.
GHMC registered 84 cases
for using plastic carry bags
below 50 microns thickness
during this quarter (Jan'21 —
Mar'21) and levied a
penalty of Rs.1,35,000/-).
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4. Status of compliance of Construction & Demolition Waste Rules, 2016:

» One C&D recycling plant with 500 TPD capacity at Jeedimetla is under operation in
GHMC area.

» Another C&D recycling plant with 500 TPD capacity at Fathullaguda is under
construction.

» About 95,041 MT of C&D Waste collected from various parts of city transported to
recycling plants and 49,843 MT was recycled in the quarter ending with March,2021.

» GHMC registered 64 instances of illegal debris dumping from Jan'21 to Mar21 and
levied penalty of Rs.3,64,000/-.

» 65 ULBs with significant C&D waste generation are grouped into 6 clusters. RFP for
C&D waste management on PPP basis in 6 clusters is being prepared

> RFP has been called for ‘Setting-Up & Operate Facility for Collection, Transportation,
Processing and Management of Construction & Demolition (C&D) waste on PPP
(DBFOT) basis for cluster of ULBs on 11-February-2021. The last date for RFP
submission is 15"-April-2021.

» Balance 77 ULBs, with smaller quantities of C&D waste shall process C&D waste
independently.

» Annual Report for the year 2019-20 submitted on 28.07.2020.
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5. Status of compliance of Bio-Medical Waste Management Rules, 2016

5.1 Status of Health Care Facilities (HCFs) in Telangana:

The total number of Health Care Facilities (HCFs) are 6,542 and 6518 HCFs are

having Bio-medical Waste (BMW) Authorization. 6,518 HCFs have tied up with Common
Bio-medical Waste Treatment Facilities (CBWTFs). Out of which 3,742 are bedded

hospitals and remaining 2,800 are non-bedded which includes Clinics, Dispensaries,

Dental Hospitals, Pathological Labs, Veterinary and Ayush. The hospitals with in-patient

facilities are having 1,18,699 beds.

5.2 Hon’ble NGT Orders in the matter of O.A.No.710 of 2017:

The status of implementation of the Hon'ble NGT order dated: 15.07.2019 on key
performance indicators for assessing treatment and disposal of BMW and effectiveness

in implementation of BMW Rules, 2016 is as follows:

Sl. Key performance Status

No. indicators

1. Inventory of all Health Care | Inventory of HCFs was carried out in co-ordination
Facilites and Biomedical | with DM&HOs and CBMWTFs.
waste generation.

2. | Authorisation to all Health | TSPCB has implemented online software
care facilities including non- | application developed by NIC, Delhi for grant of
bedded HCFs. BMW Authorisation to HCFs including Non-

Bedded HCFs.
6,518 Health care Facilities including non-bedded
HCFs have covered under BMWM Rules.

3. | Facilitate setting-up | 11 Common Bio Medical Waste Treatment
adequate number of | Facilities (CBMWTFs) are operating covering
common Bio-Medical Waste | entire State.

Treatment Facilities
(CBMWTFs) to cover entire
state or all HCFs.

4, | Constitution of State Level | State Advisory Committee and District Level
Advisory Monitoring | Monitoring Committee (DLMC) are -constituted
Committee and District | DLC meetings are being conducted.

Level Monitoring
Committee.

5. | Implementation status of | The Board has developed centralized “Online Bio-

Barcode system. Medical Waste Manifest and Bar Code System” as
per CPCB guidelines. Implemented by all the 11
CBMWTFs.

6. | Monitoring of Health Care | Authorisations are granted to 11 Animal Houses, 3
Facilities other than | Veterinary institutions. 5 AYUSH Hospitals have
hospitals/clinics such as | obtained authorization.
veterinary Hospitals, Animal
Houses, and AYUSH
Hospitals etc.
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5.3 Follow-up on the Action Points of TSPCB pertaining to compliance of BMWM
Rules and NGT orders in Telangana State:

Action
Point

Particular

Progress report of the State

1

Complete  inventory of HCFs
generating biomedical waste.

Inventory is completed

2

SPCB should ensure authorization to
all non-bedded HCFs like clinics,
laboratories, research institutes as
well as veterinary hospitals etc.
identified in inventory of HCFs within 3
months.

6,518 Health care Facilities including
non-bedded HCFs have covered under
BMWM Rules.

3(i)

Ensure adequate number of Common
Facilities and to cover all HCFs in the
state. [Also to ensure adequate
number of Common Biomedical
Waste Treatment Facilities]

At present 11 nos. of CBMWTFs
operating in the state are adequate for
treatment & disposal of biomedical
waste.

(ii)

Restriction of Deep Burial pits [should
be permitted only if necessary and to
ensure that they are constructed as
per standards given under BMWM
Rules, 2016].

Deep burial is not permitted in the
State.

Constitution of state and District
Advisory Committees

Complied & meetings were held.

Implement Barcode system in every
HCF and CBMWTFs

11 CBMWTFs operating in the state
have implemented Bar-coding system
developed by the Board. All the HCFs
have registered with the online system.

Monitoring of Healthcare Facilities
other than hospitals/clinics-Veterinary
Hospitals, Animal Houses, AYUSH
Hospitals, blood blanks, Pathological
labs etc.

HCFs have tie-up with CBMWTFs and
registered with online software for
disposal of BM Waste. Board Officials
are monitoring during processing of
authorization applications.

Ensure availabilty of adequate
infrastructure with SPCBs/PCBs to
monitor compliance.

The Board is equipped with adequate
laboratory facilities to test efficacy of
treatment equipment for disinfection,
compliance to emission and discharge
norms by CBMTWFs and HCFs, except
for analysis of Dioxins and Furan
(Equipment for monitoring is available).

8(i)

Training and capacity Building of
officials of Health Department and
SPCBs

The Board is conducting workshops at
State and District level on “Bio-Medical
Waste Management” to all the
Stakeholders.

Regular hands on training programs on
compliance mechanism of BMW Rules
are also conducted in all 33 Districts to
create awareness in management of
Biomedical Waste.

8(ii)

To ensure training and capacity
Building of Healthcare workers in
HCFs

1519 training were conducting during
the year 2019.
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ﬂ;::;z: Particular Progress report of the State

9 Installation of OCEMS by CBMWTFs | All the 11 CBMWTFs have installed
as a tool for self-monitoring and | OCEMS and connected to CPCB &
compliance verification by | TSPCB server and Data transmission is
SPCBs/PCCs. being monitored.

10 Submission of Annual Reports to | Complied
CPCB

11 To ensure compliance to standards by | Monitoring of CBMWTFs is conducted
CBMWTFs by SPCB.

12 To monitor compliance of HCFs [for | Officers are designated in Regional
on-site segregation, pre-treatment of | offices for monitoring of HCFs operating
infectious  waste-yellow, separate | in the state.
storage space for BMW and treatment | Special Teams are constituted for
of wastewater] surprise inspections as and when

needed for regular monitoring of HCFs
to ensure compliance for a specific
period.

13 District Magistrates to  monitor | District Level Monitoring Committees

compliance of BMW Management as
per District Environmental Plan

constituted for monitoring of compliance
of BMW Rules are reviewing the
implementation of District
Environmental Plan.
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6 Status of compliance of Hazardous Waste (Management) Rules:

> Telangana State is having one Treatment Storage & Disposal Facility (TSDF) for
Hazardous Waste, namely M/s. Hyderabad Waste Management Project (HWMP) at
Dundigal (V), Medchal-Malkajgiri District. The facility has

e Incinerator of capacity 1.5 TPH
e Engineered landfill facility

e Pre-processing facility for preparing alternate fuel for cement
industries.

> The Board has also permitted additional two pre-processing facilities i.e., M/s. Gujarat
Enviro Protection & Infrastructure Ltd., located at Rakamcherla (V), Vikarabad District
and M/s. Enviro Waste Management Services, located at Plot No.85/A, Sy.No.171,
Phase-lll, IP, Pashamylaram, Sangareddy District.

» The Board has permitted 46 recyclers of hazardous waste with authorized capacity of
2,29,965 TPA.

» As per the Hazardous Waste annual report furnished to CPCB for the year 2019-
2020, the total number of hazardous waste generating industries in the State are 3024
and the following quantities of hazardous wastes is generated:

Recyclable Waste (TPA) 94,131.62
Incinerable Waste ( TPA) 2,085.03
Utilisable waste (TPA) 1,10,930.72
Landfillable Waste (TPA) 1,09,943.17
Total: 3,17,090.54

The Hon’ble NGT in the matter of OA No. 804 of 2017 filed by Rajiv Naryana & Anr. Vs,
Union of India & Ors. vide order dt. 30.07.2018 constituted the Monitoring committee for
Management. The Monitoring Committee submitted its report on Management of
Hazardous Waste.

The Hon'ble NGT vide order dt 29.01.2021 disposed the matter directing the CPCB and
SPCBs to comply with the recommendations of the Monitoring Committee. The
Compliance status of the State and TSPCB as per the format in compliance of the
directions Hon’ble NGT in OA No0.804/2017 dated 07.07.2020 for the quarter January,

2021 to March,2021 is annexed at Annexure-l.
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7. Status of compliance of E-Waste (Management) Rules:

> 12 nos. of E-Waste Dismantling units having 132.8 TPD capacity and 3 nos. of E-
Waste Recycling units having 131.7 TPD capacity are operating.

» The CPCB has issued EPR Authorizations to 27 nos. of producers in the State having
21.71 TPA capacity.

> As per the Annual Report 2019-20, the total E-Waste processed by the authorised
dismantlers and recyclers is 37,859.2 Metric Tons.

» Bulk Consumers: During the year 2019-20, e-waste data pertaining to 763 Nos. of
Bulk Consumers was obtained. These Bulk consumers have generated E-Waste of
1468.38 MT which was sent to authorized Dismantling / Recycling units for safe
disposal.

» The Hon'ble NGT disposed OA No. 512 of 2018 vide order dt.15.01.2021 directing to
take further steps for scientific enforcement of EWMR and submit regular reports to
the CPCB. The compliance of the Hon’ble NGT orders in OA No.512 of 2018 for the
quater Jan 21 to Mar 21 is Annexed at Annexure-II.
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8. Status of Action Plan for River Rejuvenation Committee for identified polluted
river stretches and compliance with directions of the NGT passed in O.A.No.673 of
2018, dated 20.09.2018 in the matter of news item published in “The Hindu”

authored by Sri Jacob Koshy, titled “more river stretches are now critically
polluted”.

> CPCB has identified 8 river stretches of Telangana State based on the BOD

levels and priority criteria for restoration of river quality.

» The Hon'ble NGT in O.A No 673 of 2018 dt.22.02.2021 disposed the matter with

.

following directions:

The Ministry of Jal Shakthi (MoJS), Gol may devise an appropriate mechanism
for more effective monitoring of steps for control of pollution and rejuvenation of
all polluted river stretches in the country which may be named as “National
River Rejuvenation Mechanism” (NRRM).

Chief Secretaries of all states and PCBs must work in mission mode for strict
compliance of the timelines for commencing of new projects, completing
ongoing projects and adopting interim phyto/bio-remediation measures, failing
which compensation in terms of earlier orders to be deposited with the MoJS,
which can be utilized in the respective States as per action plan to be approved
by the NRRM.

The Chief Secretaries of all States shall personally monitor progress at least
once every month and the NRRM every quarter.

The directions of the tribunal in the earlier order in 21.09.2020 are reiterated.

The NRRM and the Chief Secretaries of all States/UTs may take into account
the observations in Para 24 to 38 of the Hon’ble NGT order dated:22.02.2021.

> In compliance to the orders, the Chief Secretary conducted 1 review meeting on

31.03.2021 with all the stakeholder departments on the progress of

implementation of the action plan.

The compliance of the Hon’ble NGT directions issued vide order dt.14.02.2020 is
Annexed at Annexure-|l|

The Action plan for treating the sewage entering the water bodies is under
implementation. The Monthly progress report furnished to NMCG in the format is

annexed as Annexure-lV .
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9. Non-attainment cities in O.A.No.681 of 2018.

>

Hon’ble NGT orders in O.A.No.681/2018, dated 08.10.2018: The Hon’ble NGT
issued order in O.A.No.681/2018, dated 08.10.2018 about time bound preparation
and implementation of the Action Plan for lowering the ambient air pollution in the

non-attainment cities.

CPCB has identified 102 non-attainment cities out of which, Telangana has 4 non-

attainment cities/areas (Hyderabad, Patancheruvu, Sangareddy and Nalgonda).

As per the NGT orders, District level Air Quality Monitoring Committee and State
Level Air Quality Monitoring Committee were constituted.

Action Plan prepared and submitted to CPCB and AQMC is reviewing the progress

of implementation.

As per orders of the Hon’ble NGT dt.15.03.2019 an action plan to reduce the noise

pollution in Hyderabad City was prepared and submitted to CPCB on 12.07.2019.

» The compliance on the Hon’ble NGT Order dt.20-11-2019 is as follows:

Gist of the Orders

Compliance

Let assessed number of stations be installed within one
year and quarterly progress reports furnished to CPCB by
the SPCBs/PCCs.. compliance,
SPCB/PCCs will be liable to pay compensation @ Rs. 5
Lakh per month starting from 01.01.2021. Failure may also

all Indefault of

be reflected in the ACRs of the Member Secretaries of
SPCBs/PCCs.

Purchase order issued for
procuring of 7 CAAQMS
is expected to be
installed before June, 2021
in Hyderabad.

and

Nalgonda town additional

monitoring stations have

been commenced .and

CPCB has sanctioned one

CAAQMS and the
procurement will be
commenced.

Let SA and CC be completed within three months by the
SPCBs/PCCs utilizing available data, based on which
MoEF&CC may take further follow up action in terms of
direction para Il of order dated 06.08.2019 quoted above.
SPCBs/PCCs may furnish action taken report to CPCB so
that CPCB can file an appropriate report before this
Tribunal. For any default, compensation will be liable to be
paid @ of Rs. 5 lakh per month after 01.04.2020. Failure
may also be reflected in the ACRs of the Member

The Study is awarded to IIT
Kanpur and commenced for

carrying out the Source
Apportionment,  emission
Inventory and Carrying

capacity for Hyderabad and

patancheruvu.
A joint Source
Apportionment study by
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Secretaries of SPCBs/PCCs. MoOEF&CC may file

compliance report before the next date.

CPCB along with TSPCB is
finalised for Nalgonda town.
Sangareddy town is
earmarked with the Budget
for carrying out the SA
The

were invited and the award

studies. proposals

of work order is under

progress for nalgonda and

Sangareddy.
The review of master plans may now be carried out in the
light of the studies within six months from the date of such .
Three new Industrial
studies in above terms. Mechanism for shifting industrial
Estates developed to

units from residential areas may be evolved immediately.
Let both these aspects be complied by the all the
States/UTs and reports furnished to the CPCB. The Chief
Secretaries concerned may monitor compliance. In default,
the concerned States/UTs will be to pay

compensation @ Rs. 5 lakhs per month after the stipulated

liable

timeline already mentioned.

facilitate the shifting of the

sector specific industries
like steel, oil and textile
industries.

PGRPs may be developed for the remaining NACs and
report furnished by the SPCBs/PCCs to CPCB within two
months. In default, SPCBs/PCCs concerned will be liable
to pay compensation @ Rs. 2 lakhs per month from
01.02.2020. CPCB may file a compliance report. Failure
may also be reflected in the ACRs of the Member
Secretaries of SPCBs/PCCs.

PGRP developed. A toll
free number is established,
TSAIR app is commenced,
complaints through web
portal and also on social
media like twitter are being

maintained.

Compliance may also be ensured for the remaining cities
and report furnished to CPCB by the States/UTs by
31.01.2020. In default, compensation will be liable to be
paid @ Rs. 10 lakhs per month from 01.02.2020. The
compensation may be recovered by the States/UTs from
the erring officers and appropriate entries may also be
made in the ACRs of the Heads of the Departments

concerned.

the
additional city is submitted

Action plan for
and approval is received for
the action plan through their

letter dated:26-06-2020

Let the approved action plans be executed accordingly in
terms of the timeline provided therein and compliance
report furnished by Chief Secretaries of the concerned
States/UTs to CPCB on quarterly basis starting from

Under implementation and
compliance report is being

submitted
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01.04.2020. CPCB may file compliance report before this
Tribunal. Failure on this regard may be visited with adverse

conseqguences.

The status of the implementation of the Action Plans for reducing the air pollution in the

non-attainment cities is placed as Annexure -V.
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10. Status report on compliance of Hon’ble NGT order in 0.A.No.1038 of 2018 on

the news item published “The Asian Age” titled “CPCB to rank industrial units on
pollution levels”.

> The Hon’ble NGT vide order dated 13.12.2018 in O.A.No.1038 of 2018 has identified

3 industrial estates namely Patancheru-Bollaram, Kattedan & Kukatpally as polluted

industrial clusters.

> In compliance to the Hon'ble NGT orders, an Action Plan for restoration of

environmental qualities in respect of identified three Polluted Industrial Clusters (PIA)

viz. (Patancheru-Bollaram, Kukatpally and Kattedan) were prepared and submitted to

the CPCB on 11.03.2019.

> The compliance of action points are as follows:

Action Points

Action taken till date

Monitoring  of  industries  for
compliance of emission standards
and up-gradation of Air Pollution
Control equipments.

Industries are regularly monitored for
compliance of emission standards and up
gradation of Air pollution equipment.

Ensure installation of multi stage
scrubbers with online pH meters to
control process emissions / vent
condensers to solvent storage tanks.

All Industries using scrubbers upgraded single
stage scrubbers to multi stage scrubbers with
online pH meters.

Prepare plan for improvement of
infrastructure of roads.

IDA Bollaram:

1. The status of improving infrastructure
facilities in IDA Bollram was reviewed with
Bollaram Municipal Commissioner and
proposed to lay concrete internal roads.

2. No solid waste dump has happened in the
area.

IDA Patancheru:

All roads in the Patancheru Industrial Park are
BT/CC roads and are in good condition.

IDA Kukatpally:

All roads in the IDA are BT/CC roads and are in
good condition.

IDA Kattedan:

All roads in the IDA are BT/CC roads and are in
good condition.

Maintain pot holes free roads for
free-flow of traffic

Agency has been identified for taking up the
work related to repair and maintenance of pot
holes and work under progress.

Regular check and control of burning
of municipal solid wastes.

The Government has issued GO Ms.No.27
prohibiting open burning of municipal waste. No
incident of open burning noticed during this
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Action Points

Action taken till date

quarter.

Regular operation of ZLD systems /
ETPs or ensuring sending effluents
to CETP regularly.

There are 5 industries (3- Bollaram & 2-
Patancheru) having ZLD systems. M/s Dr
Reddy Laboratories is having common ZLD
system for 4 units and 45 units (33 —Bollaram &
12 -Patancheru) are members of CETP.

The members of CETP are transporting the
effluents to CETP using tankers fitted with GPS
and online vehicle tracking and manifest
system. The ZLD systems have installed
camera and flow meter and connected to
TSPCB and CPCB server.

Regular monitoring of above industries are
carried out

Regular monitoring of CETP and
ensuring compliance of standards.

The CETP is monitored on daily basis for
ensuring compliance of standards. The CETP
installed OCEMS and the same is connected to
TSPCB and CPCB server. The CETP is
meeting the standards.

Regular monitoring of the Industrial
area to identify the unauthorized
dumpings.

TSPCB has constituted night patrolling teams
to monitor IDAs regularly to identify any
unauthorized dumpings.

Concretizing of storm water drains in
the industrial area and connect to
STP.

Bollaram Municipality is maintaining existing
storm water drains regularly and proposal for

concrete storm water drains is under
consideration.
TSIIC-IALA Patancheru, Kattedan and

Kukatpally are maintaining storm ware drains
regularly.
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11. Status on Rejuvenation of water bodies, Ground water extraction/contamination

and re-charge (Original Application No. 325 of 2015 in the matter of
Lt.Col.Sarvadaman Singh Oberoi Vs Union of India & Ors).

» An Original Application has been filed before the Hon’ble NGT, New Delhi in OA No.
325 of 2015 regarding identification, protection and restoration of water bodies.

> The Hon’ble NGT in OA No. 325 of 2015 & 496 of 2016 issued directions vide orders
dt.10.05.2019, dt.25.02.2020, dt.01.06.2020 & dt.18.11.2020 with regards restoration
of water bodies and significance of RWH for conservation of water.

» The Hon'ble NGT vide order dt.18.11.2020 and dt.22.01.2021 disposed the OA
No.325 of 2015 and 496 of 2016 respectively and directed to submit regular reports to
the CPCB.

» Format for submission of information on proposed action plans for “restoration of
polluted water bodies (lakes and ponds)” in compliance to Hon’ble NGT orders dated
25.02.2020 in O.A. No. 325/2015 is annexed at Annexure-VI.
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12. Status of work in compliance of the directions passed in O.A.No.173/2018,
Sudarshan Das Vs. State of West Bengal & Others order dated 04.09.2018.

» The Government of Telangana has introduced New Sand Mining Policy in the year
2014 and framed Telangana State Sand Mining Rules, 2015, vide G.0.Ms.No.03,
dated 08.01.2015, to have sustainable sand mining in the State of Telangana and
authorised Telangana State Mineral Development Corporation Ltd (TSMDC), for
excavation, regulation and supply of sand in the State of Telangana on allocation of
feasible areas. TSMDC is following all the guidelines of sustainable sand mining in
the State of Telangana.

» TSMDC has deployed staff in the stockyard with Sand Reach Officer, Sand Reach
Assistant and Security Guards to monitor Sand Mining and Transportation activities.

> Sand available areas identified in the Districts. I, II, lll, IV & V order streams and also
the reservoirs that require de-siltation.

» District Level Sand Committees conducted detailed survey and identified the areas to
be de-silted and quantity of the sand to be extracted. After identification, necessary
Environmental Clearance obtained wherever required.

> |dentified sand bearing areas and prepared Mining Plan and got approved. Obtained

necessary Environmental Clearance for operation of sand reaches.

> ldentified reservoirs for de-siltation i.e. Mid Maniar, Lower Maniar, Annaram barrage,
Medigadda barrage and Musi reservoir.

> Established a robust mechanism to monitor the sand operations and its transportation
to the customers. Sand Mining activities are monitored by TSMDC, through a website
Sand Sales Monitoring and Management System. Transparency and Accountability is
maintained by Online Booking of Sand, Electronic Transit Pass Generation,
Authentication of Vehicles along with Gross weight through RTA and Authentication
of Customers through Aadhar database. As an additional Security measures Security
Paper is used for generating Transit Posses through Computer Printing and Tab
Printing where Power supply is not available.

> TSMDC empanelled nearly 27 weigh-bridges at strategic points nearer to the Sand
Stockyards in Telangana State to ensure proper weighment of Transport Vehicles.
The powers of Enforcement are vested with Mines Department, Revenue, Police and
RTA to curtail illegal sand mining and transportation.

» “Sand A Mobile” application is provided to the enforcement authorities to verify
genuinity of transportation vehicles en-route.

» Unique QR code is adopted in transportation of sand.
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> Sand operations carried out strictly between 6:00 AM to 6:00 PM.

> Air pollution in the en-route villages controlled by sprinkling the water on the roads. It

is ensured that all the trucks are covered properly with the tarpaulin cloth to avoid
dust pollution.

> Strictly adhered to the protection of the structures by leaving the buffer zone
upstream and downstream of the structures. For road safety, deployed trained people
in all the junctions in the Villages were sand Lorries are passing through.

> A conference was held at Hyderabad to popularise the use of M-Sand.
» 27 sand bearing area closed after expiry of Environmental Clearances.
» Closed Circuit cameras were installed in 49 sand reaches.

> District Survey Report (DSR) are prepared for 9 districts where sand operations are
going on as per the directions of the Hon'ble NGT.

> TSMDC also prepared scientific study report on impact of de-siltation of sand for
Medigadda and Annaram Barrages of Jayashankar Bhupalpally District and Mid
Maniar Barrage of Rajanna Sircilla District. The reports were submitted before
Hon’ble NGT on 14.02.2020.

» The compliance of Hon’ble NGT orders is as follows: -

Hon’ble NGT directions Compliance.

Demarcation of the sand reaches

While identifying the sand reaches they

were demarcated by fixing geo-

coordinates.

Compliance to the guidelines issued in
Environmental Assessment (EIA) 2006
Sand
Management Guidelines 2016.

and Sustainable Mining

The guidelines issued in EIA 2006 and
Sustainable Sand Mining Management
Guidelines 2016 are strictly adhered to
and while mining the sand. Obtained
Environmental Clearance/CFE/CFO for
13 sand bearing areas and another 18
sites obtained EC & awaiting CFE/CFO.

> Report on Thematic areas “llegal Sand Mining” as per the NGT order dt. 12.09.2019

is annexed at Annexure-VIl.
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13. Status report on the compliance of the Hon’ble NGT order in O.A.No.148 of
2016 filed by Mahesh Chandra Saxena Vs South Delhi Municipal Corporation &
Ors on Utilization of treated wastewater from STPs.

The Hon’ble NGT vide order dated 27.11.2018 in Original Application (OA) No. 148 of
2016 filed by Sri. Mahesh Chandra Saxena Vs South Delhi Municipal Corporation
(SDMC) & Ors directed to prepare and furnish Action Plan within 3 months for

utilization of treated water.

The State Government submitted the action plan for utilisation treated water from
STPs to CPCB on 04.09.2019 and revised action plan incorporating the gaps
observed was submitted on 22.01.2020.

The Hon’ble NGT vide order dt.26.09.2020 disposed of with a direction that the matter
will be reviewed in OA 593/2017 and OA 673/2018.

The Hon'’ble NGT disposed the OA No.673 of 2018 on 22.02.2021 with a direction to
that the Chief Secretary shall monitor the progress atleast once in a month.

The quarterly status of sewage management in the State of Telangana in the format
of CPCB is annexed at Annexure- VIIl.
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14. Status of setting up and proper functioning of ETPs/ CETPs/ STPs in the State
of Telangana (OA/593/2017).

> Status of ETPs / CETPs / STPs in the State at the end of 4" quarter of 2020-21
(Jan to March, 2021) is as follows:

e Status of ETPs: The Telangana State Pollution Control Board has identified 2168
number of water polluting industries existing in the State. Out of 2168 industries,
2160 industries having functional ETPs and 8 industries are not having ETPs. The
status of ETPs and action taken report is as follows:

1 | No. of industries which require ETP 2168
2 | No. Industries having functional ETP 2160
3 | No. of industries complying 2102
4 | No. of industries non-complying 58
; Closure directions issued 36
Show cause notice/directions issued 22
6 | No. of industries operating without ETP 8
. Closure directions issued 7
Show cause notice issued 1

o Status of CETPs: There are 7 CETPs existing and 1 CETP is proposed in the
State of Telangana and the status is as follows:

1 | No. of CETPs 7
2 | No. of CETPs complying 4
3 | No. of CETPs non-complying 3*
4 | Closure directions issued 3t
5 | Details of under construction/proposed CETPs 1

*one CETP M/s ILF&S Ltd, Fabcity is not in operation due to business reasons

o Status of STPs: There are 374 STPs (Municipal-30 nos. & Other-344 nos.)
existing and 374 STPs are complying with discharge standards. 221 STPs
(Municipal-20 nos. & Other-201 nos.) are proposed in the State of Telangana and

the status of STPs is as follows:



Municipal STPs

No. of STPs 30
No. of STPs complying 30
No. of STPs non- complying 0
Show cause notice/directions issued 0
Details of under construction/proposed STPs 20
Other than municipal STPs

No. of STPs 344
No. of STPs complying 344
No. of STPs non- complying 0
Show cause notice/directions issued 0
Details of under construction/proposed STPs 201

Silre
CHIEF SECRETARY,
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GOVERNMENT OF TELANGANA
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Compliance of Hon’ble NGT order in OA No. 512 of 2018:

Annexure - I

The compliance status with the action plan submitted by CPCB to the Hon'ble NGT
in OA No. 512 of 2018 is as follows:

S. | Challenges/A | Stakeholder Action Action Taken
No ctivities responsible
for
implementati
on

a. | Inventorization | SPCBs/PCCs | SPCBs / PCCs | Inventerization of E-Waste
of e-waste to complete this | in the State of Telangana
generation activity  within | was carried out through

one year. M/s. EPTRI, Hyderabad in
the year 2016.

b. | Identification of | CPCB, This is a | The TSPCB is coordinating
Producers who | Custom continuous with  Commercial Tax
have not department, activity for which | Dept., for identification of
obtained, EPR | Ministry of support of | Producers in the State.
Authorisation | commerce SPCBs /PCCs /| Letters addressed to the

and Ministry | Custom dept /| companies informing about
of electronics | Ministry of | EPR Authorization to be
telecommunic | commerce, obtained as per the
ation Ministry of | E-Waste Management
electronics and | Rules, 2016.
telecommunicati
on is required.

c. | Verification of | CPCB/SPCB | Thisis a The CPCB has issued
quantity of e- | s/PCCs continuous EPR Authorizations to 27
waste activity. All the Producer organizations in
collected by EPR Authorised |the State of Telangana.
producers Producers will The compliance status

be verified per being reported to CPCB for
year. further action.

d. | Verification of | CPCB/SPCB | This is a|There are 27 EPR
systems s/PCCs continuous Authorizations issued by
provided by activity. All the | CPCB in the State of
producers for EPR Authorised | Telangana. The
collection and Producers  will | compliance  status  of
provided by be verified per | collection points is being
producers year. verified and submitted to
channelisation CPCB regularly for further
of e-waste action. 23 No. of Collection

Points of the Producers
were inspected during
Fourth Quarter.

e. | Verification of | SPCBs/PCCs | This is a| The TSPCB has issued
facilities of | ICP continuous Consents to 12
dismantlers activity. All the | Dismantling & 3 Recycling
and recyclers EPR Authorised | units. These units are
for their Producers will | being  inspected and
infrastructure be verified per | reports submitted to CPCB
and records year. on regular basis. 2 No. of

E-waste recycling units
were inspected during
Fourth Quarter.

f. | Checking of | SPCBs/PCCs | SPCBs/PCCs in | NGT orders communicated
informal / District | coordination to all the District Collectors
trading, Administratio | with District | and the Board is
dismantling, n Administration coordinating with District




n/
CPCB

for  educating
public at large
about the
system of
collection,
incentive
structure and
facilities for
recycling.

Time Frame —
Three (3)

S. | Challenges/A | Stakeholder Action Action Taken
No ctivities responsible
for
implementati
on
and recycling has to carry out | Administration for checking
of waste quarterly  drive | of informal trading,
for checking of | Dismantling & Recycling of
this activity. E-Waste.
Surprise inspections being
conducted to verify illegal
dismantling, and recycling
of e-waste.

g. | Facilitate SPCBs/PCCs | State The Government of
collection and | /District Government to | Telangana has introduced
disposal of e- | Administratio |formulate E-Waste Management
waste n/ mechanism for | Policy, 2017 by giving

CPCB collection  and | incentives for setting up of
for incentivising | Dismantlers / Recycling
setting up of | facilities.
recycling
facilities.

h. | Governance SPCBs/PCCs | Monitoring to be | The TSPCB has
frame work for | /District ensured at | designated Nodal Officers
monitoring Administratio | city/district and | at District levels and State
compliance n/ state levels for | level to ensure monitoring

CPCB which nodal | of compliance.
officers  (state
environmental
secretary,

District

Collector, CMD/

Commissioners)

to be

designated.

Time Frame -

Three (3)

months.
Capacity SPCBs/PCCs | Special E-Waste dismantlers &
building at | /District workshops  to | recyclers are directed to
district/State/C | Administratio | educate conduct awareness
PCB level n/ functionaries in | programmes. The District

CPCB government /| Level officers are being
NGOs be run |sensitized about the E-
over one year. waste Rules during the

review meetings
conducted by the District
Collectors on NGT issues.

J- IEC plan be | SPCBs/PCCs | State The TSPCB is coordinating
firmed up and | /District Government to | with stake holder
executed Administratio | firm up IEC plan | departments and District

Administration for creating
awareness among the
public.




CPCB.

S. | Challenges/A | Stakeholder Action Action Taken
No ctivities responsible
for
implementati
on
months. The
IEC Plan to be
executed over
one year.

k. | Strengthen SPCBs/PCCs | Quarterly review | The E-waste facilities are
system of | /District of violations and | being inspected on regular
enforcement Administratio | enforcement basis to verify compliance.

n/ actions at

CPCB city/district/state | |Ne Board has been
layel ard submitting Quarterly
quarterly reports reports to CPCB.
to be filed with| The CPCB is regularly

reviewing the action taken
on quarterly basis.
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Annexure-lll

Compliance of the Hon’ble NGT directions and implementation status of the

Action Plan

The Hon’ble NGT vide order dt 14.02.2020 directed the following :

Interim measures for phyto-remediation / bio-remediation etc., for 100% sewage to

reduce pollution load on recipient water bodies by 31.03.2020.

Untreated / raw sewage discharged into water bodies needs to be stopped.

Commencement of STPs shall be taken up by 31.03.2020 and commissioned by

31.03.2021.

» The Compliance on the Hon’ble NGT directions are as follows:

Action Points Compliance status

Interim Musi, Nakkavagu/Manjeera stretch:

measures for i) In-Situ Remediation:

phyto- e HMWSSB has entrusted for preparation of DPRs for In-

remediation /
bio-remediation
for 100%

sewage to

etc.,

reduce pollution
load on
recipient water

bodies.

i)

situ remediation for 5 drains leading to lakes to NEERI,
Hyderabad.

e NEERI has submitted DPR for Kokapet drain of 1.0 MLD
Capacity. It is under implementation stage by NEERI.

e For balance 4 drains, DPRs are received from NEERI
which are under sanction stage.

Feacal Sludge Treatment as interim measure(FST) at the

newly proposed STP sites:

As newly proposed STPs are taking time to implement,
HMWSSB has proposed 6 FSTPs as an interim measure to
avoid pollution of lake bodies. As such HMWSSB has taken
up construction of one FSTP of 40 KLD capacity at
Navakunta, under CSR funding and executed by ASCI,
Hyderabad which will be completed within 3 months. 5 more
FSTPs will be taken up and will be completed in another 5
months. The septage in areas where there are no STPs will
get treated to lake water standards. Out of 5 FSTP location
sites, the proposal at Injapur & Nagaram for construction of
FSTPs, are under tender stage and the bids will be opened
on 28.12.2020.

HMWSSB has enlisted the Septic Tank Cleaning Vehicle
Operators of 87Nos and provided the training for safe
handling of septage and issued safety equipment.

Sl Treatment Total So Far Under T%’a?ggtgo
No. Facility Proposed Established process P

1 Co-Treatment 8 Nos 7 Nos 1 Nos 30 Million

Facilities (Cap: 80 (Cap:70 KLD) (Cap: 10 Liters
KLD) KLD)
2 FSTPs 6 Nos 3 No 3 Nos -
(200 KLD) (80 KLD (120 KLD)
under
construction)

iii) Co-treatment of Septage at existing STPs for the

Peripheral / ORR areas:

HMWSSB has taken up co-treatment of septage from the Septic

Tanks of individual and community septic tanks at the




Action Points

Compliance status

vi.
Vii.

vii

existing STPs by setting up co-treatment facilities in the year
2018 itself at the following STPs locations of

Amberpet,

Nallacheruvu,

i. Peddacheruvu,
. Miralam

Khajaguda
Nanakramguda
Nagole
i.Khajakunta

So far 6 Co-treatment plants are established and functioning

and 2 more are in progress which will be completed in 2
months. About 26 million liters of septage has been treated
so far at these co-treatment plants, thereby preventing the
pollution of lakes to that extent. Further it is propose to set
up another co-treatment facility at STP, Attapur. So far, 87
Septic Tank cleaning vehicles with operators are enlisted
and the septic tank workers are provided training for co-
treatment and also safety measures. They are provided with
safety equipment for desludging of septage.

iv) Rain guard / wet land construction on Kukatpally nala which

joins Hussainsagar lake pilot project is taken-up by HMDA
for a length of 300 RMT to reduce the BOD load of the water
passing through it. The efficacy is under testing.

Maneru, Kinnerasani/Karakavagu, Godavari, Krishna
Stretches:

Establishment of the FSTPs:

71 old ULBs under CDMA are packaged into 7 clusters.
FSTP in 5 ULBs (Siddipet, Kamareddy, Nirmal, Bhongir and
Nalgonda) are already operational and in balance 66 ULBs
the project is in different stages of development on PPP
mode.

Another 68 new ULBs are categorized into 7 clusters and
currently tender is being prepared for establishing FSTP on
PP mode in each ULB

» The Public Health Dept., carried out detailed study of the

drains in the above river stretches. The following conditions
are not conducive for proposing in-situ remediation on the
drains

*  Flow <5 MLD

* Flat terrain is not available

Due to above reasons and funding constraints which were
become more severe due to COVID conditions, in-situ
remediation may not be conducive.

Maneru River: The concentrations of the BOD have
decreased in the year 2019 at Maneru due to the following
interventions:

e The commencement of the 38MLD STP of
Karimnagar, where in the treated water is being
reused and some portion of the water is let into the
river.

e Further, water from Godavari through Kaleshwaram
is released to a tune of 44 TMC leading to increased
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Action Points Compliance status

supply of the water leading to decreased BOD
values.
» CPCB was requested to place River Maneru stretch from LMD
to Somanapally under Priority =V.
> River Krishna: River Krishna is in priority-V and the river
flows about 416KM in Telangana. Out of which about 200Kms
is reserved forest. The remaining 200Kms have only three
ULBs in a radius of 15km. The water quality is being
maintained in the Class ‘B’ as desired by the Hon’ble NGT in
orders issued in OA.No0.673/2018. The actions that are
initiated by the Government in these areas where there is
scant habitation through out the river flowing area in
Telangana are as follows:

Solid waste management:

No. of Gram | SWM | Completed | Expenditure | Works taken
panchayaths | works incurred in | up
taken Rs in Lakhs
up
371 362 327 601.83 Segregation
sheds and
two bin and
door to door
collection

Sewage Management: As an interim measure, actions has been
already taken for construction of Feacal Sludge Treatment Plants
(FSTP) in the following ULBs which will reduce the BOD load by
more than 50% and same shall be completed by June-2021.

ULB Capacity | Status of FSTP establishment
in KLD
1. Gadwal 20 Work order is issued to M/s PVCR JV
- Infra Pvt Ltd for establishment of
2. leeja 10 FSTP
3. Kollapur | 10

» Government has initiated magic soakpits

No. of Gram | Magic | Completed | Expenditure | Works taken
panchayaths | soak incurred in | up
pits Rs in Lakhs
taken
up
371 33933 | 18069 492.3 Magic soak
pits
construction

Commencemen | Musi & Nakkavagu stretches:

tof STPs shall | |\ \vsSB / MAUD has earlier submitted the pre-feasibility reports
be taken up by |of Sewerage Master Plan costing Rs.15,884 Crores to NMCG /
31.03.2020 and NI_QC_D, GOI. Further, 5 Detailed Project Reports (DPRs) for

T priority segments at a cost of Rs.4237 crores were also submitted
commissioned to the NMCG / NRCD, Ministry of Jal Shakti, GOl for financial




Action Points

Compliance status

by 31.03.2021

assistance and technical appraisal completed. The NMCG /
NRCD, GOI during appraisal advised to take-up the 5 DPRs
proposals under Hybrid Annuity Mode (HAM) contract for
implementation with 60% investment by the agency and 40% by
State Govt. / ULB. The cost of 5 DPRs is Rs.4237 Crores and the
bidder's investment at 60% will be Rs.2542.20 Crores and
Government share at 40% will be Rs.1694.80 Crores.

Administrative approval sought from the Govt. for 5 DPRs at a
cost of 4237 Cr.

HMWSSB submitted proposals for construction of 31 STPs with a
capacity of 1259 MLD in three packages within the GHMC area,
at a cost of Rs.3866.21 Crs. The State Govt has accorded
Administrative Sanction for package-3 of 17 STPs with a total
treatment capacity of 376.5 MLD vide G.0.Rt.N0.374, MA&UD
Dept., Dt:11.09.2020 for Rs.1280.87 Crores under HAM model
with 40:60 ratio of Govt. and Private participation. The project
work is in tender process. The implementation period of the
project is 2 years. The balance two packages with a capacity of
883 MLD is under sanction at Government.

Nakkavagu Catchment: In the Nakkavagu Catchment, the
consultants have proposed 12 STPs with a total capacity of
367.50 MLD for the year 2036. The existing treatment capacity is
34.5 MLD with 2 STPs in operation. 2 STPs of capacity 27 MLD
was administratively sanctioned under package 3. The proposals
for balance 340.5 MLD capacity is under submission to
Government.

River Maneru: Proposals are under examination at Government
for an amount of Rs.2828.24 Crores to implement Action plan for
construction of STPs with UGD network in the 30 proposed
towns on priority basis out of 32 Towns coming in 5 polluted river
stretches (Since Schemes were already completed in Karimnagar
and Miryalguda Towns). It was also requested there in to give
directions to the concerned Municipal Commissioners of 13 towns
to appoint the consultants for preparation of DPRs by utilizing
LRS/Municipal general funds. The Director of Municipal
Administration has entrusted the work to EPTRI for preparation of
DPRs. Depending on the provision of funds, works will be taken

up.

1.Karimnagar (38 MLD — Commissioned) - Completed.

DPRs prepared for the following

2. Huzurabad - Construction of 2 Nos. of STPs of capacity 6.45
MLD

3. Jammikunta - Construction of 2 Nos. of STPs of Capacity 6.30
MLD

4. Parkal - Construction of 2 Nos. of STPs of Capacity 6.60 MLD
5. Bhupalpally - Construction of 3 Nos. of STPs of Capacity 8.83
MLD

Kinnerasani & Karakavagu River stretch:

Existing:
» No STPs are existing

Proposed:
» The STPs are proposed at following town
e Palvancha Town- 4 STPs with capacity 16.1 MLD.
Estimated cost is Rs.116.21 Cr.




Action Points

Compliance status

Godavari River stretch:

Existing:
> No STPs are existing

DPRs prepared for the following

1. Bellampally - Construction of 2 Nos of STPs of Capacity
13.00 MLD

2. Mandamarri - Construction of 3 Nos of STPs of Capacity
14.00 MLD

3. Ramagundam - Construction of 3 Nos of STPs of Capacity
45.00 MLD

4. Jagtial - Construction of 4 Nos of STPs of Capacity
20.16 MLD

5. Metpally - Construction of 2 Nos of STPs of Capacity
9.60 MLD

6. Bhainsa - Construction of 2 Nos of STPs of Capacity
9.50 MLD

7. Korutla - Construction of 1 Nos of STP of Capacity
12.71 MLD

8. Manuguru - Construction of 2 Nos of STPs of Capacity
6.20 MLD

Armoor - Construction of 3 Nos of STPs of Capacity 11.40

MLD

Krishna River stretch:

Existing:
> No STPs are existing
DPRs prepared for the following.

Gadwal - Construction of 2 Nos of STPs of Capacity
16.26 MLD

leeja - Construction of 2 Nos of STPs of Capacity
6.92 MLD

Kollapur - Construction of 3 Nos of STPs of Capacity

6.12 MLD
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National Mission for Clean Ganga

Format for submission of Monthly Progress Report in the NGT Matter OA No. 673 of 2018

(in compliance to NGT order dated 24.09.2020)

For the State of Telangana for the months of January and February, 2020

Overall status of the State:

Total Population: Urban Population & Rural Population separately: 3.9 crores
Estimated Sewage Generation (MLD): 2613MLD

. Details of Sewage Treatment Plants(STPs):

Existing no. of STPs and Treatment Capacity (in MLD) : 31 Nos & 888.55 MLD
Capacity Utilization of existing STPs :735.8 MLD

MLD of sewage being treated through Alternate technology : One pilot project under
Implementation and Rain guard / wet land construction on Kukatpally nala.

Gap in Treatment Capacity in MLD :1724.45
No. of Operational STPs : 29 Nos
No. of Complying STPs : 29 Nos
No. of Non-complying STPs : Nil

Details of each existing STP in the State: 31 STPs with a capacity of 888.55 MLD and the

details are placed at Annex-|

Details of under construction STPs in the State: 17 STPs with a capacity of 210.4 MLD are

under different stages and the details are placed as Annex-Il.

Details of proposed STPs in the State: 103 STPs (31 proposed in the Priority | & Il stretches

with a capacity of 1259.5 MLD and 72 in Priority Ill to V stretches with a capacity of 315 MLD
and the details are placed at Annex-lll. The tender notification was issued for construction
of the STPs on HAM mode for 17 STPs with a capacity of 376.5MLD and agency is finalized
the works will commence in 1* week of April.

V.
°
°
°

Details of Industrial Pollution:

No. of industries in the State: 10655 Nos. ( Including Red, Orange, Green and white)
No. of water polluting industries in the State: 2178 Nos

Quantity of effluent generated from the industries in MLD: 603 MLD

Quantity of Hazardous Sludge generated from the Industries in TPD:

Recyclable Waste (TPA) 88,871
Incinerable Waste ( TPA) 2,203
Utilisable waste (TPA) 1,48,466*
Landfillable Waste (TPA) 1,12,451
Total: 3,51,992.

*Qut of total utilisable waste generated, 1,23,062 Tons has disposed to AFRF facilities /
cement plants for pre-processing / co-processing and remaining balance 25,404 Tons
has disposed to handmade paper industries/others.



Number of industrial units having ETPs: 1519 (including 84 ZLD)

Number of industrial units connected to CETP: 674 Industries with 6.2 MLD

Number and total capacity of ETPs (details of existing/ under construction /
proposed) : 1519 (including 84 ZLD) with capacity 593.85 MLD.

Compliance status of the ETPs: Total industries requiring ETPs are 2178, out of which
2167 units have functional ETPs (including the CETP members) of which 2110 are
meeting the standards. 57 industries are not complying and closure directions to
34 units and show cause notice to 23 units. 11 units which are operated without
the ETP were issued with closure directions.

Number and total capacity of CETPs (details of existing/ under construction /
proposed): 4 Nos under operation with capacity 7.0 MLD/ 1 No under construction
with capacity 480 KLD. One CETP is under construction with a capacity of 0.5MLD
capacity is under construction and is likely to be completed by June, 2021.

Status of compliance and operation of the CETPs

Town No. of Industrial Status of ETPs Status of CETPs (existing, under
industries| Discharge construction & proposed)
Telangana | 2178 603 MLD | 1519 (including | 4 Nos under operation with

84 ZLD) with | capacity 7.0 MLD/ 1 No under
capacity 602.35 | construction with capacity 480
MLD. KLD by June 2021

V. Solid Waste Management:

Total number of ULBs and their population: 141 & 1.36 crores

Current Municipal Solid Waste Generation: 9285 TPD (As per Annual Report 2019-
20)

Number, installed capacity and utilization of existing MSW processing facilities in
TPD (bifurcated by type of processing eg- Waste to Energy (Tonnage and Power
Output), Compost Plants (Windrow, Vermi, decentralized pit composting),
biomethanation, MRF etc:

Sl. | Composting/ Dry Biogas RDF/Pelletization
No. Vermin- Resource
composting | Collection (3) (1)
(63) Centres
(31)
1) | 140 ULBs 139 ULBs | Greater e M/s. Integrated Municipal Solid Waste
Warangal Management Project, (proposed by
Municipal GHMC), Sy.No.173, Jawaharnagar (V),
Corporatio Shameerpet (M), Medchal-Malkajgiri
n District has established compost plant &
RDF for processing MSW of 3600 TPD.
e The Greater Hyderabad Municipal
Corporation (GHMC) has constructed
the sanitary landfill facility and
operating the same




Waste — to — Energy Plants: (Number/names of towns/capacity)

Sl. Plant Location Status of Operation Power Remarks
No. generation
(MW)

1 |19.8 MW | WtE is commissioned in | 19.8 MW | The TSPCB issued CFO vide
Capacity at | August 2020 letter dated 15.07.2020 with
Jawaharnagar validity upto 31.03.2025 to M/s

Hyderabad Integrated Waste
Management project to
operate Waste to Energy Plant
of capacity 19.8 MW in the
name of M/s. Hyderabad MSW
Energy Solutions Pvt. Ltd (Unit-
1).

2 11 MW Waste | Undergoing pre- | 11.0 MW | Presently, the industry has not

to Energy | commissioning commissioned due to financial
Capacity activities. issues. (IL & FS)
Chennaravulapa
lly, Bibi Nagar
(M/s RDF Power
Projects)

3 |12 MW Waste | Permission for granting | 12.0 MW
to Energy | extension of time to
Capacity agency(M/s.  SVGPPL)

Yacharam, for entering into PPA,
Ibrahimpatnam | with TSSPDCL is under
examination of GHMC

4 (145 MW | Construction works | 14.5 MW | The Board issued CFE for
Capacity at | have not yet started. establishment of Waste to
Dundigal Energy Plant of capacity 14.5

MW at Dundigal in the name of
M/s. Hyderabad MSW Energy
Solutions Pvt. Ltd (Unit-2).

Action plan to bridge gap between Installed Capacity and Current Utilization of processing

faci

lities (if Gap > 20%)

iii.

Initiated on-site composting across the state of Telangana for Bulk Waste generators and
Individual Households.
Enhancing capacities of DRCC to meet 100% Dry Waste handling within 6 months.

2 agencies — M/s Cube Bio-Energy and M/s Sagar Motors have been shortlisted and are
proposed to provide MSW processing facilities in 52 ULBs. Balance 78 ULBs are grouped
into 5 clusters and tender is in process to select agency(/ies) for undertaking MSW
processing work. Last date for tender submission was 3" Nov--2020. Bids from 9 bidders
are received and the Bid-evaluation is currently under process.

Further, timeline for completion of 100% MSW processing facilities in 52 ULBs is 9
Months and 78 ULBs is one year




No. and capacity of C&D waste processing plants in TPD (existing, proposed and
under construction):
» One C&D recycling plant with 500 TPD capacity at Jeedimetla in GHMC area is

commissioned in the month of September 2019. Another C&D recycling plant with
500 TPD capacity at Fathullaguda is under construction. Greater Warangal,
Karimnagar, Nizamabad and Khammam corporations have identified land.

Total no. of wards, no. of wards having door to door collection service, no. of wards

practicing segregation at source: 3618 wards. 100 % D2D. source segregation is

around 53%.

Details of MSW treatment facilities proposed and under construction (no., capacity,

and technology):

i. Processing facilities is proposed in 130 ULBs
Capacity of processing plants in proposed ULBs: 2,987 TPD
Technology proposed:

» Composting / Vermi-composting in 130 ULBs

» Warangal Municipal Corporation has 2 Nos. of Bio Methanation projects
with capacity of 1 TPD to operate power plant of capacity 24 KW (each)
per day.

ii. ULBs having existing processing facilities are excluded from the tender
process. These are: (i) Suryapet, (ii) Kompally, (iii) Dammaiguda, (iv)
Jawaharnagar and (v) Medchal

iii. Tender is yet to be called for balance 5 ULBs: i) Warangal, ii) Narsampet, (iii)
Parakala, (iv) Wardhannapet and v) Kothur

No. and area (in acres) of uncontrolled garbage dumpsites and Sanitary Landfills.

i.  No.of Dumpsites: 151
ii. Total Areain Acres: 887
No. and area (in acres) of legacy waste within 1km buffer of both side of the rivers

River Strech Name of ULB Area No.
Musi Miryalguda 6 1
Manjeera-nakkavagu -
Maneru (P-111)
(Karimnagar LMD to Huzurabad 4 1
Somanpalli)
Jammikunta 2.16 1
Parakala NA NA
Bhupalpally 3 1
Sulthanabad 0.2 1
Kothapally 5.2 1
Karimnagar 75 0
Karakavagu (P-IIl) Palwancha 3 1
Kinnerasani (P-1V)
Godavari (P-IV) Mancherial 21.07 1
(Basar to Bhadrachalam)
Ramagundam 10 i




Dharmapuri 3 1
Jagitial 14 2
Korutla 5.05 1
Metpally 10 1

Manuguru 6 1

Bellampally 10 1
Chennur 10 1

Kyathanpally NA NA

Luxettipet 1.2

Mandamarri 5
Naspur
Khanapur 5.51 2
Nirmal 13.22 1
Armoor 11 1
Manthani 1 1
Bhainsa 15.2 2

Krishna (P-V
(Thangadi to Wad;pally) Sagwal 519 1
Alampur 2 3z
leeja 4 1
Kollapur 5 1
Makthal 4 1
Total 192.5 31

e No. of drains falling into rivers and no. of drains having floating racks/screens
installed to prevent solid waste from falling into the rivers

Status of ULB wise Management of Solid Waste
Details placed at Annex-1V

VI. Bio-medical Waste Management: (Not pertaining to HMWSSB)

e Total Bio-medical generation: 20,472 Kg/day

e No. of Hospitals and Health Care Facilities: 6542 Nos

e Status of Treatment Facility/ CBMWTF: 11 CBMWTFs and complying with standards.

VIl.  Hazardous Waste Management:
e Total Hazardous Waste generation:
Recyclable Waste (TPA) 88,871
Incinerable Waste ( TPA) 2,203
Utilisable waste (TPA) 1,48,466 (coprocessing)
Landfillable Waste (TPA) 1,12,451
Total: 3,51,992

e No. of Industries generating Hazardous waste: 2377

e Treatment Capacity of all TSDFs : 1 No of Common TSDF with capacity 25 million
tons for 25 years and Common incinerator of capacity 1.5 TPH.

e Avg. Quantity of Hazardous waste reaching the TSDFs and Treated: 1,15,000 TPA
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e Details of on-going or proposed TSDF: Nil

VIll.  Plastic Waste Management:
e Total Plastic Waste generation: 640.15 TPD as per Annual Returns 2019-20
e Treatment/ Measures adopted for reduction or management of plastic waste:
» Plastic waste generated in the State is collected door to door and then source
segregated and properly channelized. There are 34 registered plastic waste

recyclers in Telangana with a capacity of 136.08 TPD. 5500 tons of plastic
waste is utilised by recycling units.

There are 7 Plastic Pyrolysis units in Telangana. The details are as follows:

5. Name of the Unit Capacity (in TPD)

No
M/s. RS industries, Mallapally 16 (1000 tons used)
M/s. G.K. Industries, Gollapally 8

3. | M/s.  Dharithri  Sustainable  energy Ltd, | 1.5 (200 tons used)
Pashamailaram

4. | M/s. MS Energies, Pashamailaram (CFE issued) 10

5. | M/s. Pyrogreen Energy, Pashamailaram 5

6. | M/s. Flexi Eco-green, Nagarkurnool 5 (350 tons used)

7. | M/s. Nalgonda 2

57.5 TPD of plastic waste was used for production of waste to oil during July to
September, 2020.
o 139 ULBs banned single use plastic initiated Spot-fines to regulate

plastic waste

> The details of cement plants where plastic is utilized for co-processing
capacity and quantity of plastic waste being utilized in the State:
1. Zuari Cements—3 TPD.
2. Anjani Portland Cements — 2 TPD.
About 1200 tons of plastic waste was co-processed during July to September, 2020.

» 11.44 tons of plastic waste is utilized for laying of BT roads in Greater
Hyderabad Municipal Corporation (GHMC). 2 tons of plastic waste is used to
make tiles which were laid as foot path.

» One integrated solid waste management facility is located in Telangana with
RDF processing capacity of 2400 TPD at Jawaharnagar (V), Shameerpet (M),
Medchal-Malkajgiri District. Presently, the facility generating 2400 TPD of RDF
out of which 330 TPD of plastic is part of RDF.



IX. Details of Alternate Treatment Technology being adopted by the State/UT:

i)

In-Situ Remediation:

HMWSSB has entrusted for preparation of DPRs for In-situ remediation
for 5 drains leading to lakes to NEERI, Hyderabad.

NEERI has submitted DPR for Kokapet drain of 1.0 MLD Capacity. It is
under implementation stage by NEERI.

For balance 4 drains, DPRs are received from NEERI which are under
sanction stage.

ii) Feacal Sludge Treatment as interim measure(FST) at the newly proposed STP

iii)

sites:

As newly proposed STPs are taking time to implement, HMWSSB has
proposed 6 FSTPs as an interim measure to avoid pollution of lake bodies.
As such HMWSSB has taken up construction of one FSTP of 40 KLD
capacity at Navakunta, under CSR funding and executed by ASCI,
Hyderabad which will be completed within 3 months. 5 more FSTPs will
be taken up and will be completed in another 5 months. The septage in
areas where there are no STPs will get treated to lake water standards.
Out of 5 FSTP location sites, the proposal at Injapur & Nagaram for
construction of FSTPs, are under tender stage and the bids will be opened
on 28.12.2020.

HMWSSB has enlisted the Septic Tank Cleaning Vehicle Operators of

87Nos and provided the training for safe handling of septage and issued
safety equipment.

Co-treatment of Septage at existing STPs for the Peripheral / ORR areas:

HMWSSB has taken up co-treatment of septage from the Septic Tanks of individual
and community septic tanks at the existing STPs by setting up co-treatment facilities
in the year 2018 itself at the following STPs locations of

i
ii.
iii.
iv.
V.
vi.
vii.

viii.

Amberpet,
Nallacheruvu,
Peddacheruvu,
Miralam
Khajaguda
Nanakramguda
Nagole
Khajakunta

So far 6 Co-treatment plants are established and functioning and 2 more are in
progress which will be completed in 2 months. About 26 million liters of septage has been
treated so far at these co-treatment plants, thereby preventing the pollution of lakes to that
extent. Further it is propose to set up another co-treatment facility at STP, Attapur. So far,
87 Septic Tank cleaning vehicles with operators are enlisted and the septic tank workers are
provided training for co-treatment and also safety measures. They are provided with safety
equipment for desludging of septage.



X.

XI.
Xil.

Rain guard / wet land construction on Kukatpally nala which joins Hussainsagar
lake pilot project is taken-up by HMDA for a length of 300 RMT to reduce the BOD
load of the water passing through it. The efficacy is under testing.

i. 71 ULBs under CDMA are packaged into 7 clusters. FSTP in 5 ULBs (Siddipet,
Kamareddy, Nirmal, Bhongir and Nalgonda) are already operational and in
balance 66 ULBs the project is in different stages of development on PPP
mode.

ii. 69 ULBs are categorized into 7 clusters and currently tender is being prepared
for establishing FSTP on PP mode in each ULB

Identification of polluting sources including drains contributing to river pollution
and action as per NGT order on in-situ treatment: -
In-Situ remediation is proposed only in priority I&II and in priority Ill to V stretches it
is not feasible as Flat terrain is not available, Steep slope gradient leading to high
velocity and Flow of greater than 5 MLD
Details of Nodal Officer appointed by Chief Secretary in the State/UT: -
Details of meetings carried under the Chairmanship Chief of Secretary in the
State/UT: - 5 RRC meeting are conducted so far and also the implementation of

the progress is being reviewed regularly by the Chief Secretary under 0.A.No.606
of 2018.

Xll.  Latest water quality of polluted river, its tributaries, drains with flow details and

XIv.

1)

2)

3)

6)

ground water quality in the catchment of polluted river: - Annex-V

Ground water regulation: - The WALTA Act has been adopted by the State of
Telangana through G.0.Ms.No.18, Panchayat Raj and Rural Development (RD-II)
Department, Government of Telangana dated 31.01.2015.

As per Section 3(1) the State level WALTA Authority is Secretary to the Government
and in-charge ex-officio Member Secretary and Commissioner Rural Development is
state WALTA Administrator. As per WALTA rules 2004, Rule no 8,9,10 at district
level, District Collector is the WALTA Authority. At divisional level RDO and at Mandal
level Tahasildar is the WALTA Authority.
As per rule 13 every individual or institution has to take a permission to dig a new
bore well from Mandal WALTA Authority for Agriculture, Industries and Drinking
water purposes

Groundwater Department has been designated for giving feasibility report
regarding availability of ground water for the proposed areas, ether for individuals or
non-individuals for agriculture, domestic, drinking and industrial purpose.
For industries under TS Ipass Groundwater Department will give the approvals for
extraction of Groundwater by recommending new bore wells sites abiding WALTA
rules.
Groundwater Department should assess the ground water resources in the state, by
adopting Ground Water Resources Estimation Committee Methodology. As per GEC
methodology, the categorisation based on status of ground water quantity is defined
by stage of Ground Water extraction as given below:
Ground Water Department has identified (1358) Villages as Over exploited,
considering Ground Water Estimation Resources assessment for the base year 2012-



13. And the same number of villages are notified by Authority i.e. Telangana State
WALTA authority through G.0.Ms.No.114. Panchayat Raj and Rural Development
(RD-1) Department dated 25.10.2018
7) As per TSWALTA ACT no extraction of Groundwater is permitted in Over Exploited
villages for agriculture and Industrial except for drinking purpose
XV. Good irrigation practices being adopted by the State: - Further, the NGT in
the above OA No 673/2018 has also ordered for Water and Irrigation practices &
organization of awareness programme for the farmers. In this regard,
WALAMTARI is preparing action plan for training of Water and Irrigation
practices & organization of awareness programme for the farmers.
XVI. Rain Water Harvesting: -
XVIl. Demarcation of Floodplain and removal of illegal encroachments: -
As per the NGT orders in OA No 673 of 2018 on polluted rivers, for notification of flood
plain zones, a committee was constituted by Government with the following ENC's / CE's
to collect the data of past history of flooding and mitigation measures taken and for
identification of new areas of flood mitigation.

S.No | River Name River Stretch Concerned ENC/CE
I Musi Hyderabad to Nalgonda Chief Engineer, NSP
2 Manjeera Gowdicharla to Nakkavagu

Commissioner P & D of Godavari

3 Nakkavagu Gandilachapet to Sevala Thanda Basin

4 Karakavagu Along Palwancha SE & PA ,SRLIP -1

Engineer-in-Chief(P),

5 Maner Warangal to Somnapalli .
Karimnagar

ACE, SRSP, CE, Khanthanapalli &

6 Godavari Basar to Khammam CE, Minor (GB)
7 Kinnerasani | Along Palwancha SE & PA ,SRLIP -1
8 Krishna Thangadigi to wadapally Chiet Engineer, Mahabubnagat

& CE, Minor (KB)

As a step in this process, review meetings are conducted by the Engineer-in-Chief(l) on
06.07.2020, 03.09.2020 and 03.11.2020 with the above Engineer-in-Chief’s/Chief
Engineers regarding the action plan on the mitigation measures to be taken up to
identify Flood Plane Zones.

The relevant Sl sheets of 1 in 50,000 scale for all the river stretches have been collected.
The HFL Contours corresponding to the maximum flood in the river have been marked
on the above Sl sheets as per site enquiry and past history.

The extent of areas affected is being computed along with survey No’s which are being
identified for declaration of same for Flood Plane Zones in co ordination with Revenue
Authorities.




The following activities are completed in the River Musi

a.

Cleaning and clearance of Juliflora, Shrubs etc. and removal of silt for free
flow of River without stagnation and 3 Nos. Mosquito killing machines are
erected to bring down the mosquito menace. Also 10 Nos Fogging Machines
are procured and fogging operations are being taken up daily along the banks
of Musi River.

Demarcation of River boundary and 50 mtrs. Buffer zone on either side of
Musi from Gandipet to ORR-East (Gowrelli) and Himayathsagar to Bapughat is
in progress.

Development of Green walk-ways and removal of debris along the Musi River
Edges from Bapughat to Nagole at five locations covering Nine bridges for a
total length of about 16 kms under Ecological Restoration of River Musi is
taken up.

MRDCL is being engaged 2 no.s of long boom excavators, 2 no.s excavators
and 1 phantoon excavator for cleaning of River Musi on continuous process
throughout the year as a part of Cleaning & Clearing of Musi River.

To prevent further dumping of C&D waste material on either side of Musi Bund, the
MRDCL has installed Surveillance Cameras and also engaged the guards to keep watch
and ward (patrolling 24/7) to avoid further encroachments of Musi River.

XVIII.

XIX.

XXI.

XXII.

XXIII.
XXIV.

Maintaining minimum e-flow of river: - All the rivers in Telangana are Rain fed
non-perennial rivers and hence maintenance of e-flow is practically not possible
Plantation activities along the rivers: - The Govt. of Telangana is executing the
plantation program called Haritha Haram under which every year massive
plantation is being taken up in the entire state.

Development of biodiversity park: -

Reuse of Treated Water: Govt. of Telangana has released a policy for reuse of
the treated water

e Treated Waste Water is being used for the purposes of gardening by
Shilparamam (Tourism Dept.), Botanical Garden (Forest Dept.), R&B Dept,
NCC for gardening and for watering the medians etc.

e So farabout 56 MLD has been reused.

e Further M/s Reddy Labs & Boulder Hills Golf Course are in the process of
taking treated waste water from Nanakramguda STP for reuse & recycle
purpose.

e HMWSSB has engaged the consultant to assess the potential customers
for reuse of treated waste water from the nearest STPs.

e HMWSSB has organized two workshops with various stakeholders for
awareness of utilizing the reuse of treated water from STPs.

Model River being adopted by the State & Action Proposed for achieving the
bathing quality standards: -

Status of Preparation of Action Plan by the 13 Coastal States: - Not Applicable
Regulation of Mining Activities in the State/UT: -

Action against identified polluters, law violators and officers responsible for
failure for vigorous monitoring: -
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Annex-|

Existing | Capacity | Operational
STP Being Status Compliance
No. Location Capacity Utilized of STP Status of STP
1 Amberpet 339 302 Working Meeting
2 Nagole 172 172 Working | Meeting
3 Nallacheruvu 30 24 Working | Meeting
4 | Attapurl 8l 47.5 Working | Meeting
5 | Attapur 2 23 18.2 Working | Meeting
6 Pedda Cheruvu, Nacharam 10 10 Working | Meeting
7 | Miralam Tank 1 10 10 Working | Meeting
8 | Miralam Tank 2 5 5 Working | Meeting
9 Durgam Cheruvu, SLP 5 Working | Meeting
10 | Patel Cheruvu, Nacharam 2:5 2.5 Working | Meeting
11 | Saroor Nagar 25 2.5 Working | Meeting
12 | Langer House 1.2 1.2 Working | Meeting
13 | NMK Lake 4 3 Working | Meeting
14 | Safilguda, Malkajgiri 0.6 0.6 Working | Meeting
15 | Khajakunta, Metro, KKP 12 12 Working | Meeting
16 | Khajaguda, Gachibowli 7 7 Working | Meeting
17 | Nanakramguda, 4.5 4.5 Working Meeting
18 | Nagarjuna Circle 0.5 0.5 Working | Meeting
19 | Lingam Kunta, BHEL 30 16 Working | Meeting
20 | Gopanapally, SLP 4.5 2.5 Working | Meeting
21 | Necklace Road 20 20 Working | Meeting
22 | Pattigadda 30 30 Working | Meeting
23 | Rangadhamini Lake, KKP ) 5 Working | Meeting
0.5 - Not
24 | Krishnakanth Park, working | -
" | Amber Cheruvu, 2.5 - Not

25 | Pragatinagar working | -

26 | Bommakal Road, Karimnagar 38 2 Working | Meeting
27 | Chakali Gadda, Vikarabad 13 4.8 Working | Meeting
28 | Dubba Nizamabad 31.5 8 Working | Meeting
29 | Yellammagutta Nizamabad 15 4 Working | Meeting
30 | Thallagadda Miryalguda 11.5 10 Working | Meeting
31 | Chinthala Cheruvu Siddipet 7.25 6 Working | Meeting

Total 888.55 735.8
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Annexure Il

Details of under Construction STPS's in the State (Urban other GHMC)

S. No. | City/Town Location of STP Capacity | Physical Progress | Completion
of STP in % Timeline
in MLD

il Miryalguda | Ramnagar Bandam 5.45 90% 12/31/2020
2 Siddipet Narsapur Cheruvu 11.00 75% 3/31/2021
3 Nalgonda Sheshammagudem | 17.16 50% 11/30/2021
Arjalabavi 2.55 0% (to be Started) | 11/30/2021
4 Nagar Kurnool | Bus Depot Backside 3.20 0% (to be Started) | 6/30/2021
Bus Depot Backside 2.30 30% 6/30/2021
5 Khammam Dhamsalapuram 20.00 5% 7/30/2021
6 Suryapet Nalla Cheruvu 10.00 | 0% (to be Started) | 7/30/2021
Pullareddy cheruvu | 10.00 20% 7/30/2021
7 Gajwel Rajareddy Pally 1.5 0% 12/31/2021
Pidichedu Road 3.5 0% (to be Started) | 12/31/2021
Pragnapur (By-Pass 1.25 0% (to be Started) | 12/31/2021

Road)
Pandavula Chervu 0.5 0% (to be Started) | 12/31/2021
8 Devarakonda Bellamoni 2 0% (to be Started) | 31-06-2021

Kunta(Nainoni

Kunta)
Reddypuram 100 0% (to be Started) | 3/31/2022
9 GWMC Pragathinagar 15 0% (to be Started) | 3/31/2022
Ursugutta 5 0% (to be Started) | 3/31/2022

Total 210.41
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Annexure —lII: Details of STPs proposed in the State (Urban other GHMC)

STP- | STP- | STP- | STP- Likely date
. No. 1 2 3 4 Status of of
N | ViEHame of ML Total Project | completion
o STPs |MLD | ip Mo | o | mD *
1 Bellampally 2 8.50 | 4.5 13.00
2 | Mandamarri 3 7.00 6 1 14.00
3 Ramagunda 3 32.0 9 4 45.00
m 0
141 31-08-2023
4 Jagtial 4 0 4.9 0.6 | 0.56 20.16 A/S subject to
5 | Metpally | 2 | 430 53 ggo | “weited | avatiability
6 | Bhainsa 2 | 750 2 9.50 of Tundls
127 and incase
7 Korutla 1 1 12.71 Administrat
8 | Manuguru | 2 | 5.00 | 1.2 6.20 ve Sanction
is accorded
9 Armoor 3 4.10 6.5 0.8 11.40 By the
10 | Dharmapuri 2 2.00 | 1.70 3.70 Govt. in the
11 | Chennur 2 3.00 | 2.50 5.50 F.Y.2020-21
12 | Kyathanpally 2 4,00 | 3.20 7.20
13 | Luxettipet 2 3.00 | 2.00 5.00
14 | Mancherial 4 7.50 | 3.00 | 3.00 | 3.00 16.50
15 | Naspur 3 8.00 | 5.00 | 5.00 18.00 DPR
16 | Khanapur 2 3.00 | 1.80 4.80 under
17 | Nirmal 3 8.50 | 6.00 | 5.50 20.00 prep.
18 | Manthani 2 2.00 | 1.75 3.75
19 | Gadwal 2 12.90| 3.36 16.26 A/S
20 | Kollapur 3 0.57 | 433 | 1.24 6.14 awaited
21 | leeja 2 481 | 2.11 6.92
22 | Alampur 2 1.60 | 1.5 3.10 DPR
23 | Makthal 2 5 60 2.6 590 under
prep.
24 | Palwancha 4 2.00 | 2.8 9.3 | 2.00 16.10
25 | Huzurabad 2 4.75 | 1.7 6.45
26 | Jammikunta 2 490 | 1.4 6.30 A/.S
27| Parkal 2 | 400 | 2.6 gen | Ewaned
28 | Bhupalpally 3 6.00 | 2.2 | 0.63 8.83
2 Kothapall 2 | L30 | 448 260 f,’,fger
30 prep.
Sultanabad & | o0 1.50 430
72 315.02 |
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Proposed STP in priority | & Il in Telangana in GHMC

No. Location Capacity of | Status of Project (at | Likely Date
the STP DPR Stage/ Under of
proposed in| Tendering/ Work to bg Completion
MLD Awarded)
Package-Ill
1 Ambar Cheruvu (Pragathi 37.00 Govt. has accorded | 2022
Nagar) administrative
2 Chinna Maisamma 14.50 sanction for
3 Nalla Cheruvu (Kukatpally) 15.00 construction of 17
B Khajakunta 22.00 STPs with a capacity
5 Yellammakunta Lake (Jaya 13.50 of 376.5 MLD Vide
Nagar) G.0.Rt.No.374
6 Fathe Nagar 100.00 | MA&UD Dept.
7 Vennelagadda 5.00 Dated:11.09.2020
8 Gayatri Nagar (Chintal) 5.00 Under Tender stage
S Fox Sagar Lake 14.00
10 Shivalaya Nagar Cheruvu 14.00
11 Pariki Cheruvu (Kandri Gutta) 28.00
12 Durgam Cheruvu 7.00
13 Khajaguda 21.00
14 Miyapur Patel Cheruvu 7.00
15 Gangaram Cheruvu 20.00
16 Mullakathuva Cheruvu 33.50
17 Kamuni Cheruvu 20.00
Total 376.5
Package-I
18 New Alwal Lake 15.50 Proposals are under
19 R K Puram Lake (Mukkiddi 5.50 sanction stage at
cheruvu) Government level.
20 Banda Cheruvu 15.00
21 Kapra Lake 20.00
22 Rama Cheruvu 30.00
23 Pedda Cheruvu 17.50
24 Nalla Cheruvu 86.50
25 Amberpet 212.50
Total 402.50
Package-Il
26 Miralam Site 1 30.00 Proposal are under
27 Miralam Site 11.50 sanction stage at
28 Bapughat STP at Attapur Site 48.00 Government level.
29 Kokapat Lake 15.00
30 Ibrahim Cheruvu 56.00
31 Nagole 320.00
Total 480.50
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Annex-1V

Total
Total M&:.W e Proposed MSW
SN ULB DS { being E’““",‘? !VISW Facilitiei & Completion
0. Generati | process facilities g .
3 : Timeline
on in TPD edin
TPD
1 Adilabad 66 26 DRCC, WTC g
2 Palvancha 38 15 DRCC, WTC f\;"m‘s‘:”,‘? pf;fg:sgi;egssg
3 Kothagudem 36 14 DRCC, WTC Months ¥
4 Manuguru 14 5 DRCC, WTC
5 Yellandu 22 ) DRCC, WTC
6 Korutla 38 15 DRCC, WTC
7 Dharmapuri 4 2 DRCC, WTC
8 Jagityzl 50 >0 DRCC, WTC Tenders Ca'lled for MSW
9 Metpall 29 11 DRCC, WTC processing, 1 year
10 Raikal 3 i DRCC, WTC
11 Jangaon 14 5 DRCC, WTC Work under progress
for MSW processing, 9
12 Bhupalpally 13 5 DRCC, WTC Mariths
13 Alampur 1 0 DRCC, WTC
12 e 18 5 DRCC, WTC Tenders Ca_l[ed for MSW
15 leeja 1 0 DRCC, WTC DIOEERRTE, 1, year
16 Waddepalle y | 3 DRCC, WTC
17 Banswada I 4 DRCC, WTC Work under progress
18 Kamareddy 44 17 DRCC, WTC for MSW processing, 9
19 Yellareddy 10 4 DRCC, WTC Months
20 Ka”"g;i?: M 95 37 DRCC, WTC
21 Choppandandi 2 : 8 DRCC, WTC Tenens Ca_lled for WSk
22 | Huzurabad 18 7 DRCC, WTC processing, 1 year
23 Jammikunta 28 i | DRCC, WTC
24 Kothapally 2 : DRCC, WTC
oe | KbEmmEmMPl |0, 74 DRCC, WTC
Corpn Work under progress
26 Sattupalli 21 8 DRCC, WTC for MSW processing, 9
27 Madhira 26 10 DRCC, WTC Months
28 Wyra 23 9 DRCC, WTC
29 Kagaznagar 25 10 DRCC, WTC
30 | Mahaboobnagar 106 41 DRCC, WTC Tenders Called for MSW
31 Bhoothpur 2 1 DRCC, WTC processing, 1 year
32 Jadcherla 25 10 DRCC, WTC
33 Dornakal 4 2 DRCC, WTC Work under progress
34 Mahabubabad 18 7 DRCC, WTC for MSW processing, 9
35 Maripeda 2 1 DRCC, WTC Months
36 Thorrur 3 1 DRCC, WTC
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Total

Total MSW
S.N i MSW | being | Existing MSW Faci:::;’e ':O&s.e:o“mﬂsgtion
o. Generati | process facilities Timelinep
oninTPD edin
TPD
37 Mancherial 21 8 DRCC, WTC
38 Bellampally 25 10 DRCC, WTC
39 Chennur 9 4 DRCC, WTC
40 Kyathanpally 9 4 DRCC, WTC
41 Luxettipet 5 2 DRCC, WTC
42 Mandamarri 21 8 DRCC, WTC
43 Naspur 20 8 DRCC, WTC
44 Medak 29 11 DRCC, WTC
45 Narsapur 2 1 DRCC, WTC Tenders Called for MSW
46 Ramayampet 3 1 DRCC, WTC processing, 1 year
47 Thoopran 3 1 DRCC, WTC
48 Boduppal 51 20 DRCC, WTC Work under progress
49 Dundigal 8 3 DRCC, wTc | [O7 MSW processing, 9
Months
50 Kompally 28 11 DRCC, WTC MSW processing facility
51 Medchal 22 9 DRCC, WTC commenced
Work under progress
52 Peerzadiguda 4 2 DRCC, WTC for MSW processing, 9
Months
53 | Dhammaiguda 28 11 prec, wic | MW processingfacility
commenced
54 Ghatkesar 9 4 DRCC, WTC Work under progress
55 Gundlapochamp 8 3 DRCC, WTC for MSW processing, 9
ally Months
56 | Jawaharnagar 9 4 pRCC,Wre | MW Processing cility
commenced
57 Nagaram 25 10 DRCC, WTC WnHk asH Bragras
58 Nizampet 130 51 DRCC, WTC i
for MSW processing, 9
59 pocharam 15 6 DRCC, WTC Months
60 Thumkunta 8 3 DRCC, WTC
61 Atchampet 11 4 DRCC, WTC
62 Kalwakurthy 7 3 DRCC, WTC
63 Kollapur 8 3 DRCC, WTC
64 Nagarkurnool 13 5 DRCC, WTC
65 Miryalguda S0 L DBCL, WL Tenders Called for MSW
66 Nalgonda 64 25 DRCC, WTC —
67 Chandur 1 0 DRCC, WTC
68 Chityal 9 3 DRCC, WTC
69 Devarakonda 16 6 DRCC, WTC
70 Haliya 25 10 DRCC, WTC
71 Nandikonda 6 2 DRCC, WTC
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Total
Total MSW
] T Proposed MSW
i ULB MSW | being | Existing MSW | . jjities & completion
o. Generati | process facilities St
- ; Timeline
onin TPD edin
TPD
72 Kosgi 2 1 DRCC, WTC
73 Makthal 2 1 DRCC, WTC
74 Narayanapet 12 5 DRCC, WTC
75 Nirmal 66 26 DRCC, WTC
76 Bhainsa 24 9 'DRCC, WTC
77 Khanapur 6 2 DRCC, WTC
78 Armur 30 12 DRCC, WTC
7q | Mieamabad Mpl | yug 73 DRCC, WTC
Corpn Work under progress
80 Bheemgal 14 6 DRCC, WTC for MSW processing, 9
81 Bodhan 40 16 DRCC, WTC Months
gy | Remagundam 115 45 DRCC, WTC
Mpl Corpn
83 Peddapalli 21 8 DRCC, WTC
84 Manthani 24 9 DRCC, WTC
85 Sulthanabad 3 1 DRCC, WTC
86 Sircilla 46 18 DRCC, WTC
87 Vemulavada 23 9 DRCC, WTC
88 Jalpally 33 13 DRCC, WTC
89 Narsingi 36 14 DRCC, WTC
90 Shadnagar 32 12 DRCC, WTC
91 Turkayamijal 10 4 DRCC, WTC
92 Adibatla 7 3 DRCC, WTC
93 Amangal 5 2 DRCC, WTC
94 Badangpet 30 12 DRCC, WTC
95 | Bandlaguda Jagir 44 17 DRCC, WTC
96 | Ibrahimpatnam 8 3 DRCC, WTC
i thz:;k;cn:dil L . DBEL, WTC Tenders Ca.lied for MSW
98 60 23 DRCC, WTC processing, 1 year
Corpn
99 Pedda 27 11 DRCC, WTC
Amberpet
100 Shamshabad 5 2 DRCC, WTC
101 Shankarpally 12 5 DRCC, WTC
102 Thukkuguda 3 1 DRCC, WTC
103 Ameenpur 38 15 DRCC, WTC
104 Andol-Jogipet 0 0 DRCC, WTC
105 Bollaram 25 10 DRCC, WTC
106 Narayankhed 11 4 DRCC, WTC
107 Sadasivapet 21 8 DRCC, WTC
108 Sangareddy 49 19 DRCC, WTC
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Total
Total MSwW
S.N MSW | being | Existing MSW Proposed MSW.
o. tLB Generati | process facilities Facnhtles-& Cf)mpletlon
oninTPD edin Gl
TPD
109 Tellapur 8 3 DRCC, WTC
110 Zaheerabad 55 21 DRCC, WTC
111 Gajwel 11 4 DRCC, WTC
112 Siddipet 47 18 DRCC, WTC
113 Cherial 4 2 DRCC, WTC
114 Dubbaka 9 4 DRCC, WTC
115 Husnabad 12 5 DRCC, WTC
116 Kodada 32 12 DRCC, WTC
117 Suryapet 65 25 DRCC, WTC
118 Huzurnagar 21 8 DRCC, WTC
119 Neredcherla 2 1 DRCC, WTC
120 Tirumalagiri 3 1 DRCC, WTC
121 Vikarabad 30 12 DRCC, WTC NA
122 Kodangal 2 1 DRCC, WTC
123 Parigi 10 4 DRCC, WTC
124 Tandur 40 16 DRCC, WTC
125 Wanaparthy 32 12 DRCC, WTC Tenders Called for MSW
126 Amarchinta 2! 0 DRCC, WTC processing, 1 year
127 Atmakur 1 0 DRCC, WTC
128 Kothakota 4 2 DRCC, WTC
129 Pebbair 6 2 DRCC, WTC
130 Narsampet 20 8 DRCC, WTC
131 Parkal 13 5 DRCC, WTC
132 | Wardhannapet 1 0 DRCC, WTC Tender yet to be called
133 | Waranzal Mpl 404 158 DRCC, WTC
Corpn
134 Bhongir 33 13 DRCC, WTC
135 Alair 1 0 DRCC, WTC Wik Linder praghes
136 Choutuppal 1 0 DRCC, WTC for MSW processing, 9
137 Mothkur 3 1 DRCC, WTC "
138 Pochampally 6 2 DRCC, WTC
139 Yadagirigutta 8 3 DRCC, WTC
140 Kothur 3.5 2 WTC Tender yet to be called
3720 1451
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Annexure-VI & 2

FORMAT FOR SUBMISSION OF INFORMATION ON PROPOSED ACTION PLANS FOR

“RESTORATION OF POLLUTED WATER BODIES (LAKES AND PONDS)” IN COMPLIANCE TO
HON’BLE NGT ORDERS DATED 10.5.2019 & 25.02.2020 IN O.A. NO. 325/2015

S. Content
No
1 Name of the State/UT : | Telangana State
1 . Name of the | Name of the | Contact Mobile No. E.mail
Contact Detaﬂs. " || staterur Nodal Officer | Tel. No
(Department-wise) Department
HMWS&SB | Mr. D. 040- 9908639888 | sridhardammuhmwssb@gmail
Sridhar Babu | 23442881 .com
Dir (P-2)
18&CAD Sri MLA. 9701362416 | cemikbts@gmail.com
Hameed
Khan,CE,
Minor
Irrigation
HMDA Sri Krishna 9849909794 | ee-lp@hmda.gov.in
(L&P) Rao, EE
2| Information on water bodies Ovnrstn ot it | S O EoRE etrton ot
such as Lakes & Ponds Total N ‘K‘re;‘]ll‘}&(/l;:r(]];;gliiz;e NRCD/MoJS/with own resources of the
Type of Ofat o . State/UT
Water ng‘g?ler Total No. | Total No. Of
odies Total No. of : i
. Identified Private/ Water Bodies nl'W:_ller Water Bodiey
Government S Bodies presently
Individual Selected for
" restored under
Restoration .
so far restoration
’625.‘5‘5’ 46,637 46,697 - 30,297 23,735 6562
3 Whether water bodies are
geo-tagged/ provided with Yes, the Geotagging of 44,672 water bodies has been completed.
Unique Identification
Number (UIN)
4 Major causes of pollution in Improper disposal of Sewage (V)
identified water i . . . .
. bodies Waste like Municipal Solid Waste (V)
(Improper disposal of Sewage
/ Industrial effluent / Waste Plastic waste (V)
like Municipal Solid Wast : sy
peil Solid W oy 8/ Construction & Demolition Waste (V)
Hazardous waste / Plastic
waste / Construction &
Demolition Waste)
5 Other Problems Associated
with the Identified Water
Bodies
o : Silting (V
(Silting/Weeding/Encroachme g (V)
nts/No Provision of inflow or
outflow control measures/ Poor Embankment (\[)
Poor Embankment/Poor
Watershed Management in
Catchment/No Adequate
Buffer Zone / any other)
6 Water Qua[ity Comp[iam;e . No. of Water Bodies complying to
s oL Iopnnisd lakes, Typeof | ot Noa:fa‘:t;ter Primary | DrinkingWater |y Quality
. . 4 . ater QYualr
and ponds in the State/UT ‘::;" water Monitoring | Water Quality Qua[lq;lCrlterua Criteria for
y bodies Stations Criteria for c i 1 Agriculture/
Bathing ‘onventiona Fishing/Any
Treatment other criteria
sk} 43 (Class D)
akes . 128 (Class E)
Ponds 235 235 13 (Class B) Nil (Class C) 51 (Dry)
(Annexure-A)
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Proposed Water Body-wise | :
Action Plans for restoration (Pl. attach water body-wise details as per Annexure-I)
of prioritised water bodies
s " i Sanction No. of . Yet to
with timeli
. Iﬂ-it l‘l. b fitig ; Departme | Total No. | Name of the ed programm ?ng(:jmg be
implementing agencies nt of lakes programme | program es uncer complet
process
mes completed ed
1. Mission
Kakatiya 27625 21436 6189
(MK)
46531* 2. Repair,
(included | Renovation
HMDA | Restoration 1484 1117 367
: lakes- Programme
Minor 2947, (RRR) 16240
Irrigation | GHMC- | 3. Telangana 1182 1182 Nil
19) State
Dept. Community
Based Tank
Management
Programme
(TSCBTMP)
Total: 30291 23735 (A) 6556 16240
(A) (A4) (A)
Corporate
GHMC 166 social 6 (B) 0 (B) 6 (B) 6 (B)
responsibilit
Y
Grand 46697 30297 23735 6562 16246
total: (A+B) (A+B) (A+B) (A+B)
Any other relevant : | Water bodies taken up under Mission Kakatiya for restoration i.e., de-siltation,
information bund strengthening, feeder channels, sluice repairs, weir repair, irrigation
channels.
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Annexure-VI

(PL. Provide Following Details Water Body-Wise)

Location details of the Water Body (Address with GPS
location) '

2 | Details of Area and Dimensions of the Water Body e As per the data provided by stake holder
3 Water Depth (in m) (During monsoon and non-monsoon departments, there are 46,697 lakes in the
period) State of Telangana, out of which 30,297
4 | Ownership of the water body lakes are sanctioned for taking up
5 | Allocated Unique Identification Number (UIN) restoration programmes under various
6 | Details on Habitat (Surrounding Areas/towns with schemes.
plopu]ati_on and no. of industries in the surrounding area o 44672 lakes are geo-tagged, 1240 lakes
/industrial estates in the catchment of pond or lake)
- : : - geo-tagged and are at approval stage, 619
7 | Details on inflow/outflow, evaporation, flooding frequency, lak - y d
magnitude of flow into the water body akes yet to be geo-tagged.
8 | Major Plant and Animal communities present in the water o The lake wise information pertaining to
body — SL.No.1 to 11 is submitted to CPCB.
9 | Designated Use of Pond or Lake (Drinking/Irrigation/Aqua
Culture/Tourism/ Protected Bio-diversity
10 | Major Drains outfall into Water Body
11 | Physical condition of the water Body
12 | Water Quality of Water Body Water Quality Data of 235 lakes /ponds monitored
(w.r.t pH, Temperature, Turbidity; BOD, COD, DO, by TSPCB is attached along with water quality
Salinity; Dissolved Gases; Dissolved or Suspended classification. (Class A-Nil, Class B-13, Class C-Nil,
Nutrients; Dissolved Organic Carbon; Conductivity, Heavy Class D-43, Class E-128, Dry -51)
Metals and Faecal Coliform)
13 | Proposed Action Plans with action-wise implementing agency, estimated cost and timelines for completion
14 | Status of Sewage Total sewage | Existing Gapin | Proposed | Proposed | Implementing
Management in the inflow into Sewage sewage No. of Sewage Agency,
Catchment area the water Treatment | treatment | Treatment | Treatment | Estimated Cost
body Capacity | (in MLD) | Facilities | Capacity | and Time lines
(in MLD) (in MLD) (in MLD) | for completion
1800(*) 735 1065 62 Nos. 1065 HMWSSB/
Rs.5000cr (appx)
(*) : Pertains to Greater Hyderabad Municipal Corporation & within the Outer Ring Road
15 | Status of Industrial Total Existing Gap in Proposed | Proposed | Implementing
Effluent Management Industrial Industrial Industrial No. of Treatment Agency,
in the Catchment area Effluent Effluent Effluent | Treatment | Capacity Estimated
Inflow into | Treatment | Treatment Facilities | (in MLD) Cost and
the water Capacity (in MLD) Time lines for
body (in (both completion
MLD) captive and
CETPs)
(in MLD)
Total waste | Captive — Nil 1 0.48 MLD | TSIIC
water 593 MLD, Timeline-
generated CETP-6.3 Oct., 2020
from the MLD
industries —
603 MLD
16 | Waste Management Type of | Quantity of No. of Gap in Proposed | Implementin
in the Catchment waste Waste Treatment and | Treatment No. of g Agency,
area of water body Generation disposal and Facilities | Estimated
in the Facilities and | Disposal of | and their Cost and
catchment Capacity Waste in the | (in TPD) | Time lines
area in the catchment for
(TPD) catchment area completion
area (in TPD) (in TPD)
MSW 6,125 1 Integrated Nil . -
SWM facility
with 6500
TPD capacity
HW - . - - <
BMW - - - - -
C&D 1000 TPD 1 No. 750 1 No GHMC
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Approx in TPD proposed | One year

GHMC area with
capacity
750 TPD
Plastic 500 TPD 1 Integrated - -- -
which is SWM facility
part of with 6500
MSW TPD capacity
17 | Additional I & D of Sewage/Industrial effluent from drains to the nearby treatment or upcoming
Measures facilities; Restoration of natural drains: Silt control measures in natural drains

(Pl indicate action-
wise implementing
agency, estimated
cost and the
timelines for
completion)

contributing to inflow; Inflow and outflow flood control provisions (with sluice gates
as well as constructed wetlands on u/s ): Strengthening of Earthen embankment
surrounding the pond or lake with stone revetment or pitching); In-situ measures (like
desilting, de-weeding, surface aeration, floating adoption of biological treatment
options); Buffer Zone and Development of Bio-diversity Park; Recreational Provision,
Training and Awareness Programme; Public Participation for Cleaning of
surroundings, any other actions
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Department of Industries & Commerce
Government of Telangana

# 6-2-915, HMWSSB Premises, Rear block,

3rd Floor, Khairatabad, Hyderabad - 500 004. T.S.

Off: 040-23323150, Fax: 040-23373155,

Email: tsmdcltd@gmail.com; mdcltd@telangana.gov.in
www.tsmdc.telangana.gov.in

The CIN of the Company is U14220TG2014SGC095923

Ref: TSMDC/GM (Sand)/140/2019/ |,

To

The Member Secretary,

Telangana State Pollution Control Board
Paryavarana Bhavan, A-3,

Industrial Estate, Sanathnagar,
Hyderabad-500 018

Dear Sir,

Sub: EFS&T Dept- Hon’ble NGT, New Delhi - Original Application No.606 of
2018- Compliance of SWM, C&D, PWM, BMWM Rules, 2016-
submission of 4th quarterly report on sand mining- Reg.

Ref: 1.Letter from DMG, vide letter No: 365/P/2014, dt.04.04.2019
2. TSMDC/GM (Sand)/140/2019/56, dt.15.04.2019
3. TSMDC/GM (Sand)/140/2019/620, dt.23.07.2019
4, TSMDC/GM (Sand)/140/2019/1056, dt.29.10.2019
5. TSMDC/GM (Sand)/140/2019/1497, dt.28.01.2020
6
7
8

Date: 15.04.2021

il
L]

. TSMDC/GM (Sand)/140/2019/1764, dt.11.03.2020
. TSMDC/GM (Sand)/140/2019/265, dt.28.05.2020
. Lr from DMG, Telangana vide letter No: 365/P/2014-2,
dt.12.10.2020
9. Mail received from TSPCB on 20.10.2020
10. Mail received from TSPCB on 18.01.2021
11. Mail received from TSPCB on 15.04.2021

PR

I invite perusal to the subject and reference cited, and inform that
TSMDC is only entity to excavate, store and sell the sand in the state of
Telangana and I am herewith furnishing report on 4% quarterly status from

January-2021 to March-2021.

Current status Desirable level of Gap between Proposal of Name and
compliance in terms | current status attending the designation of
of statues and desired gap with designated officer
levels timelines for ensuring
compliance to
provisions under
=T statute
I) De-siltation Prepared General Manager
a) Scientific Study (S&M)
De-siltation of report on impact of
reservoirs. de-siltation
1 Medigadda Barrage conducted in 3 areas No gap
2. Annaram Barrage where de-siltationis | | e
taken up.




[ i. Medigdda Barrage
ii. Annaram Barrage

iii. Mid- Maneru
Project
b) District Survey
Report for
9 Districts where
sand is available for
extraction.
i, Jayashankar
Bhupalpally
J il. Mulugu ]
1. Bhadradri
Kothugudem
iv, Karimnagar
V. Peddapalli
/ vi, Suryapet
vii, Rajanna
Sircilla
viii, Gadwal
L iX. Mancherial
II) Extraction from EC,CFE & CFO required
I sand bearing areas. | to operate sand bearing
areas ,

a) Total sand 13 The sand
bearing areas bearing areas
received with
EC/CFO/CFE EC/CFE/CFO

i only will be
J b) Total Sand 18 operated

, bearing area

' received ECs
and waiting for
CFO/CFE

61 reaches

required EC, and

will be obtained
by May-2021

c) EC/CFE/CFO |61
is yet to be

receive

(4 sand reaches are
not feasible

De-casting of pattalands | Ngo gap
abutting to river does not

require EC  gs per
Sustainable Sand Mining
Management

Guidelines.

II) de-casting
pattalands
No. 34

IV) Compliance to other
issues
a) Issuing waybills with
security Stationary
& barcode.
b) issuing way bills
through online
portal (SSMMS
¢) Daily quantities
keeping in the online to

enable the customers to
book sand.

B -
o -_
o -
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d) Daily reports about Complied
sand extraction and
dispatches
e) In case of vehicle
breakdown the
validity of waybill
shall be extended in
the online
f) The validity of
transport permit can
be checked using
website and android
application.
g) Geo-tagging of
vehicles transporting
sand

Complied
Sand App

1)Geo tagging of
vehicles  carrying
bulk sand for sand
irrigation & Double
Bed room houses
completed

Installed

2) GPS tagging is
under progress for
sand
transportation
lorries for general

bookings

Complied

Till now 3083
lorries installed
GPS

-
As and when
reaches become
operational
weighbridge will
be established
As and when new
reaches start CC
cameras will be
installed
accordingly

Yours faithfully

V) All sand extracting
areas fixed
boundaries with

seo-co-ordinates

a) In some of the

reaches way bridges
have to be setup.

Installed 27
weighbridges

Installed CC cameras
in 49 sand reaches.

b) CC cameras have to
setup in some sand
reaches.

Thanking you,

(Dr. G. M SUR)
Vice Chairman & Managing Director

Copy to: Director of Mines & Geology, T elangana, Hyderabad for information



Status of Sewage Management in Telangana state:
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Annexure-VIit

SL.LNo | Action Point A B C=A-B D
Existing Status Desired / Gap Timeline
Projected
s Estimated 2613 MLD 3870 MLD | 1257MLD | -
Sewage
Generation

2, Treatment 888.55 MLD 3778 MLD | 2889 HMWS&SB  has
Capacity MLD undertaken
(Projection for sewerage master
05 Years to be plan for a
taken into proposed total
consideration) sewerage

treatment plant
capacity of 2073
MLD at 62
locations.
Identifications  of
location and
allocation of land
for construction of
STPs is in
progress.  Public
Health dept,
prepared tentative
plan for
construction of
STPs at 134 towns
in the state for 10
years and will be
taken up as per
the availability of
funds.

3. Status of | 100% coverage in | 8218 km., | 7543 km., | Sewerage master
Sewerage GHMC area. in other in other plan is proposed to
System (in ULBs areas. be implemented.
Km) Sewera | 169.1 except

ge 9 GHMC.
service |sq.k

area m

No of 4919

sewerag | 89

e nos.

connecti

ons

Populati | 47.67

on 2018 | lakhs




Populati | 50.44
on 2021 | lakhs
Length | 5767.
of sewer | 05
main km
Length |612
of 600 kms
mm dia
& above
Trunk 172.0
mains 5
kms
Lateral 4958
& sub /
mains 6083.
41
kms
No of 2742
manhole | 19/
s 2351
73

675.10km. in other
ULBs

No. of STPs

35 STPs are
provided.

100%
treatment
of the
sewage
generated

STPs of capacity
2073 MLD at 62
locations are
proposed in
GHMC area and
Public Health dept,
prepared tentative
plan for
construction of
STPs at 134 towns
in the state for 10
years ( 70 STPs of
capacity 308.9
MLD at 30 towns
in the state are
proposed on
Polluted River
Stretches).

Has bulk users
identified for
reuse of
treated Water
such as
Industrial
Clusters,
Metro Rail,

Yes

The Bulk users are
addressed letters
to use recycled
treated water in
lieu of potable
water / ground
water. Instructions
issued to
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Indian Municipalities

railways, wherever STPs

Infrastructure are located to

Projects, utilize the treated

Agriculture, waste water for

Bus Depots Horticulture  and

and PWD ? industrial

(YIN)

Quantity of

treated

wastewater

being used by

Bulk User (in

MLD)

Industrial There are 4 - - The TSPCB is

Clusters, CETPs with a total encouraging the
capacity of 7 MLD. industries to re-
Presently, part of used the treated
the treated water from CETPs
effluents from one for  their non
of the CETP is process
being used by the requirement.
member industries.

Metro Rail, HMRL is having HMRL is - HMRL was
two recycling units | recycling addressed a letter
with a capacity of | 100% of to use the treated
50 KLD each. The | sewage recycled water
same is utilized for | generated from STPs for their
washings of in their gardening
wagons and premises. purpose.
gardening within
their premises.

Indian 1300 KLD STPs All the - The treated waste

Railways, are available major water is being

Railway reused for washing
stations and gardening
have to purpose.

install

STPs.

Infrastructure | 344 nos. of As per the | Providing | The treated waste

Projects, infrastructure norms of a water is  being
projects have GHMC/HM | concessi | reused for flushing
STPs of capacity DA allthe |on of and gardening
54.63 MLD. constructio | 50% of purpose.

n projects | sewerage
having cess to
more than | those

50 flats premises
should who have
have STPs.
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STPs.

Agriculture, The treated water | - Further reuse of
from 4 major STPs water  will be
with a capacity of encouraged.

592 MLD is being
let into River Musi
after treatment. At
the downstream
the River water is
being utilized for
Agriculture
purpose.

Bus  Depots | - - MAUD has

and addressed a letter
to MD, TSRTC to
use recycled
treated water in
lieu of potable
water / ground
water.

PWD. - - Addressed a letter
to use recycled
treated water for
real estate
projects.

No. of Water |- - A  condition is

Aquatic being stipulated in

Sources the Consent

(Lakes, Pond, issued to

etc.,) being construction

developed projects to provide
through artificial recreation
treated pond with treated
wastewater. waste water in

their premises.




